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IN THE HON'BLE NATIONAL CREEN TRIBUNAL,

SOUTHERN ZONE BENCH, CHENNAI

ORIGINAL APPLICATION N().61 of 2022

IN THE MATTER OF: -

Mugasi Anumanpalli Village Panchayat

& Others ... Applicants

Versus

Union of India and Others ... Respondent(s)

MOST RESPECTFULT,Y SHOWETH:

I, Dr. Saranya P , D/o P.K. Narasimman. aged about 35 Years working

as Scientist 'D' in the Ministry ol Environment, Forest and Climate Change,

having an office located at 2nd Floor, Vayu Block, Indira Paryavaran Bhawan,

Jor Bagh Road, Aligani, New Delhi-03. do hereby solernnly affirm on oath and

state as under:

l. It is submitted that I am working as Scientist 'D'in the office of the

Regional Office Chennai and as such am well acquainted with the facts

and circumstances of the case on the basis of records available in my
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office and am thus duly authorized to file this Affidavit on behalf of the

Respondent No. I herein, i.e. the Ministry of Environment, Forest &

Climate Change (hereinafier rel-erred as MoEF&CC). Specifically

admitted hereunder:

2. It is submitted that the present Original Application has been filed

challenging the Extension. Renovation and Modernization of Lower

Bhavani Sub Basin Project (Lower Bhavani Irrigation System,

Kalingarayan Channel and Kodiveri Anicut System) running through

Erode, Tiruppur and Karur districts of the State of Tamil Nadu. It is

stated in the application that the existing irrigation area of the Lower

Bhavani Project (hereinafter ref'erred to as 'LBP Canal') consists of

83,975 ha. 'lhe applicants have alleged that the said project has been

undertaken without securing prior tinvironmental Clearance mandated

under the E,nvironmental Impact Assessnrent Notification, 2006.

It is also alleged that the project proponent had issued an administrative

order vide C.O.Ms. No.276 dated 09. 11.2020 for the purpose of

renovation and modemization of LBP Canal without assessing the

environmental impact of such construction and the mandatory

requirements of public consultation has not been followed' Further, it is

also contended that for the purpose of concrete lining of the entire inner

area of the existing irrigation canals, 4 lakl trees will be uprooted which

would create environmental and ecological imbalance. It is also stated

that the project is likely to have disastrous effect on the groundwater table

and scarcity of drinking water in the region.

3. lt is submitted that the present application has been filed by the applicant

seeking the following relief's: --2--^{
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'O'teilnsrc?
*n to,n9mn'''vrlO

COI:llloU,e3!rto iElloigon

.h.' rroCO:x .n6wBrtg il's'de
XO OOa. LnmtlC ,mrli.dJiagnuH

Drr. p. Saranya
Scientist 'D'

, Gov€.nmsnt of lndh
Regional Offrce, MoEF8CC

.Shastri Bha, ,an, Haddows Road,
,{Lr''i9amb;,, <irx, Chennai- 600 006



3

b. Declare all the actions of the State of Tamil Nadu in implementing

the proposed project as per C.O.Ms 276 Public Works Department

dated 09.1 1.2020 Jbr Concrete Lining of Lower Bhavani project Canal

by uprooting the 4 lakh trees, in the name of Extension, Renovation

and Modernization of- Lower Bhavani Sub Basin Project System,

without obtaining prior EC and permissions as illegal and violative of

the Environment Protection Act, 1986 and EIA Notification, 2006 as

amended.

c. Direct respondents I and 2 to underlake detailed environmental

study on the proposed project as perG.O.Ms 276 Public l|/orks

Department dated 09.1 1.2020 by holding Public consultation,

Environmental I mpact A ssess ment Study.

d. Restrain the projec't proponent /iom carrving on any construction

activities in the entire stretch o/' the I-BP Canal, until the

3'd respondenr obruins EC from apprcpriate authority.

4. That, the MoEF&CC grants Environmental Clearance to Irrigation

projects in accordance with the provisions laid down in Environment

Impact Assessment Notiflcation, 2006 and its amendments thereof. The

EIA Notification, 2006 clearly states the requirement of prior

Environmental Clearance ("8C") betbre the start of any construction

work in case of new projects or expansion and modernization of existing

evns'ls? .9 .ro- ''.o'PIglgEE or actrvrtres
aaall lo 
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Scientist'D'
Government ol lndlr

hegional Office, MoEFICC
Shaslri Bhawan, Haddoit Boad,

Nungambakkam, Chonn.l. !O0 Ooa

a. To appoint Expert Committee in the field of Environment and

Ecology so as to assess lhe environmental and ecological damages of

the project and to ./ile a report in this regard before the Hon'ble

Tribunal.

)*^f
Dr. P. Saranya



4

5. It is submitted that Environment Impact Assessment (EIA) essentially

refers to the assessment of environmental impacts likely to arise from the

construction of project. EIA is a planning tool to integrate the likely

environmental concerns into the developmental process right at the initial

stage of planning and suggest necessary Iritigation measures.

6. It is submitted that the salient features of EIA Notification, 2006 inter alia

includes:

(i) The EIA NotiJication, 2006 has categorized the projects into two

categories namely; Categoty 'A'and Category 'B' based on their impact

potential.

(ii) Category 'A' projects will be appraised at the Central level while

Category'B'projects at the State level.

(iii) State level Environment lmpact Assessment Authorities and

Committees (SElAAs and SEACs) have been constimted for the purpose

of appraisal of Category' B' projects.

(iv) The stage of scoping for prescribing terms oJ reference by the

Regulatory Agency for the EIA studies hes been incorporated in

accordance with the International practice. It is expected to improve the

quatity of EIA thereby improving the quality of decision making and

minimizing the delays.

The copy of the EIA Notification, 2006 dated 14.09.2006 is annexed

as Annexure R-I.

7. It is submitted that the tllA Notiflcation, 2006 mandates certain projects

to obtain prior EC before start ofany construction work in case of-

6:,6
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. All new projects or activities listed in the Schedule to this

notification I

. Expansion, modernization or any change in the product mix or raw

material mix in existing projects or activities, listed in the Schedule to

this notification. The Schedule to the EIA Notification, 2006 details

the categories or projects or activities which require prior

Environmental Clearance.

Here it is pertinent to mention that if an irrigation project, mentioned at

Item no. I (c), involves inter-state issues then it falls under Category A

which requires prior [invironmental Clearance from the MoEF&CC. As

per the Schedule appended to the said notification (as amended on

20.04.2022), all irrigation projects mentioned at Item no. I (c) are

covered under Category B, except for irrigation projects involving inter-

state issues shall be appraised at Central level without change in category.

The copy olthe Notillcation dated 20.04.2022 related to irrigation project

is enclosed as Annexure R-2.

8. Further it is pertinent to mention that, based on the records available on

the Parivesh web portal (https://parivesh.nic.in/). the MoEF&CC did not

receive an application for grant ofEC for the project in question. So in

order to further examine the issues involved in the instant matter and to

check the current factual status of the project in question, the MoEF&CC

directed its Regional Office at Chennai (hereinalter referred to as 'RO

Chennai') vide letter dated 14.11.2023 to conduct a project site visit and

submit the Site Inspection Report so to ascertain if EIA Notification,

2006 has been violated OJLd

Dr. P. Saranya
Sci€ntist'O'

Government of lndh
hcglonat Otrlce, ffo€FIOC

Shast Bh.rrn, H.ddoia L-.
Nung.nrb.hk m, Ch.nn.t.aOC ooa
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The copy ofthe Letter dated 14. t 1.2023 is annexed as Annexure R-3.

9. That the RO Chennai carried out the site inspection on22.11.2023 and

23.1\.2023 and the report was submitted vide its letter dated 28.11.2023,

to the MoEF&CC. As per the said report, the works proposed in the

project involves lining ol' l/3'd of the canal sides and providing precast

plain cement concrete slab on both side of slopes of the canal for a length

of 65.37km fbr the purpose of renovation of the damaged cross masonry

structures such as canal sluices. regulators. bridges and strengthen the

weak earthen embankments ol the canal. The relevant extract of

observations made by the RO Chennai are provided hereunder:

i. Regarding interstatc issues:

"The Lower Bhavani Major irrigation Project lies in Erode

District of Tamil Nadu. The proposed proiect v)as to provide

irrigation./'ociliry' in 2, 47,247 acres in 3 districts namely Erode,

Tiruppu and Karur in Tamil Nadu State. The extension, renovation

and modernization of'LBP.falls in these 3 Disticts. "

Regarding requirenrent olEC under EIA Notification,2006:ll.

"..1t is submitted that from the available records submitted by

project Authority, the Lower Bhavani Sagar lrrigation proiect was

approved just a/ier independence (1947) and initial works were

taken-up even before independence ( 1944) to provide iruigation

facility of about 247247 acres of culturable command area of

covering 3 Districts in Tamil Nadu. The Environmental Clearance

became a statutory requirement since 27. I . 1994 Jbr major

or-
rYnslBe .q .ro
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1gr1 1o 16..r,| , ,voO

Sraf3oM,errllo,6rrorgtn
.L, arirobaH .nawBda ltt.ldA

l00 .0.- Lnnattg ,malr.dtt.gnut'1

Dr.? Saranya
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lt l. Regarding status of the Construction:

"Project Authorities have undertaken construction activities

during the current fnancial year 2023 after getting the

administrative approval from Government of Tamil Nadu. No

construction activities were initiated earlier. It may be noted that

construction of protection walls, rehabil itation/reconstruction of

.sluice gate & /bw Bridges w'orlcs in the LBP main canal were

undertaken during July to August 2023, Jiom I - I - 000 miles to I
l513-500 miles. The details of construction activities undertaken

are presented in Table. III. So./ar about 35(% of the works have

been completed in all 4 pac'kages. Presently no new construction

activities are carried out in the project area. The remaining worl<s

will be taken - up in the ensuing months in non-irrigation season,

as informed by the project Authority."

Regarding removal of Trees:tv.

"The pro.ject authorities have planned to remove the trees which

are grown inside the canal slopes and obstrucling the Jlow of canal

water. The proposal for felling of trees was presented to the
6'a

aranya

irrigation projects. This project is an ongoing project and was

started before 27.1.1994- The proposed activities being undertaken

is only for improvement and modernization and as such may not

attract the provisions o.f EIA Notification, 1994. The project may

also not attract the provisions of EIA Notification, 2006 and its

amendment from time to time."

Dr. P.
Scientist'D'

Governmect of lndia

heoiorial Orlrce, MoEF&CC

,,tff 'i,?.-ul: .*11""i:.13".1.
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District Collector, Erode and Tiruppur. The District Collector,

Erode has obtained necessary report from the Divisional Forest

fficers and RDO, Erode and RDO, Gobichettipalayam. The

proposal was placed before District Green Committee, Erode

which had approt,ed the proposal. After getting the approval, the

District Collector. Tirttppur had issued an order.for a total of 8750

trees only (Vide letter no. Nu. Ka. 1169 l/2021/M22 dated

1 3.10.22). Similarly, the District Collector. Erode has issued an

order .fbr a total o/. 6877 trees onlt (Vide letter no. Na. Ka. NO.

1 0858/202 2/K3 dated 6. 3. 202 3 ).

Even though the WRD has obtained permission from the District

Collector, Erode and District Collector, Tiruppur for felling the

trees.for a total of 15627 trees, only ll4 trees had beenfelled so

for. Copy of the photos taken during the site visit is at Annexure-

IV. The PA claims that it was much essential to remove these trees

which cause mttch obstruction to the free flow of water. The tree

removal proposal was for considering in the inner side slope of the

canal which causes much obstruction to /low. Normally the trees

grown in the bund of the canal cannot have that much strength &

stability as the tree grows in normal ground. The WRD, under the

circumstances considered minimal removal of tree and at the same

time canal protection to prevent breaches which may cause heavy

damages to crops and also lo provide un-intenupted water supply

to the Tail end farmers. "

Dr. P. Saranya
Scientist'D'

Govern ment of lndia
h.gional Otfice. MoEF&CC

thattri Bhawan, Haddows Road,
Nungrmbakkam, chennai - 600 006
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l0.As per the findings of the RO Chennai, "The ayacut area i.e. cultivable

command area (CCA) has not been increased" which has been

substantiated by the following documents provided by the Project

Proponent to the RO Chennai:

i. Executive Summary-Detailed Project Report -Lower Bhavani

Irrigation System

ii. Report to accompany the work of Extension, Renovation &

Modemization of Kalingarayan Channel

iii. Report to accompany the work of Extension, Renovation &

Modemization of Kodiveri Anicut System

Moreover, the project is an ongoing project which was approved after

1947 and it started before 'prior environmental clearance' became a

statutory requirement.

The copy of the Site Inspection report dated 28.11.2023 along with the

Corrigendum and the documents provided by the Project Proponent to the

RO Chennai w.r.t the cultivable command area (CCA) is annexed as

Annexure R-4 and Annexure R-5 respectively.

I l.lt is submitted that the aforesaid views provided by the RO Chennai were

thoroughly examined. In this regard, it is pertinent to mention that based

on the provision of EIA,2006 provided at Para no. 7 (ii), it is evident that

"for modernization of an existing unit with increase in the total

production capacitt beyond the threshold limit prescribed in the Schedule

to the EIA notification, 2006 through change in process and or

technologgt or involving a change in the product mix shall require EC."

Dr. ranya
Scientist'D'

- c"":lH:^:':ji#a*
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l2.lt is further submitted that the Ministry shall adopt the same affidavit in

the matter namely, oA No 89 of 2022 titled as LBP Systemized lrrigation

Council vs Union of lndia and others tagged along with the instant

matter, pending before the Hon'ble Tribunal.

l3.lt is submitted rhat the present repty affidavit may kindly be taken on

record and into consideration and the Hon'ble Tribunal may pass

appropriate Order(s), direction(s) as deerned fit and proper under the facts

and circumstances of the present case.

14.That other/ancillary issues raised in the application under reply do not

pertain to the answering respondent' The Ministry seeks leave to make

additional submissions. if required, during the course of the proceedings'

DEPONENT

Dr.P !" 1ra
Screniisi'D'

Gover rnre.t !f lndia
ilegional Oflrce, MoEFaCC

Shastri Bhawan, Haddows Road,
N ungam bakkam, chennai- 600 OOO

x ,-^{
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VERIFICATION

I, the above named deponent do hereby solemnly affirm and state that the

contents of the aforesaid alfidavit are true and correct to my personal

knowledge and have been derived from the olficial records maintained by

the Respondent. No paft of it is false nor has anything material been

concealed there from.

Verified at Chennai on this 3l'' day of January,2024

DEPONENT

Dr. P. SaranYa
Scientist'D'

Govcrnrrlent of lndia
ilegional Orfice, MoEF&CC

Shastri Bhawa n, Haddows Road,

Nungambakkam, Chennal - 600 006

22"-^*V--
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Annexure R-1
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ऄसाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—ईप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

पयाावरण, वन और जलवाय ुपररवतान मतं्रालय 

ऄजधसचूना 

नइ ददल्ली, 20 ऄप्रलै, 2022 

का.अ. 1886(ऄ).—कें द्रीय सरकार पयाावरण और वन जवभाग के पूवावती मंत्रालय में पयाावरण (संरक्षण) 

ऄजधजनयम, 1986 की धारा (3) की ईप-धारा (1) और ईप-धारा (2) के खंड (v) के ऄधीन प्रदत्त िजियों का प्रयोग करत े

हुए, पयाावरण समाघात जनधाारण ऄजधसूचना, 2006 (जजसे आसमें आसके पश्चात इअइए ऄजधसूचना, 2006 कहा गया ह)ै, 

पररयोजनाओं की कजतपय प्रवगा के जलए पूवा पयाावरणीय मंजूरी अज्ञापक बनान ेके जलए, संख्या का.अ.1533(ऄ), तारीख 

14 जसतंबर, 2006 द्वारा प्रकाजित की ह।ै 

और राज्य पयाावरण समाघात जनधाारण प्राजधकरण (एसइअइएए) का गठन प्रवगा ख के ऄधीन सभी प्रस्ट्तावों के 

जलए पयाावरण मंजूरी (इसी) पर जवचार और ऄनुदान के जलए प्रत्यायोजजत िजियों का प्रयोग करन ेहतेु राज्य स्ट्तर पर 

इअइए ऄजधसूचना, 2006 के कायाान्वयन के जलए पयाावरण (संरक्षण) ऄजधजनयम, 1986 की धारा 3 की ईप-धारा (3) के 

ऄधीन दकया गया ह;ै 

और राज्य पयाावरण समाघात जनधाारण प्राजधकरण ने पयाावरण मंजूरी मलू्यांकन प्रदिया में जपछल ेपंद्रह वर्षों में 

पयााप्त ऄनुभव प्राप्त दकया ह ैऔर राज्य स्ट्तर पर पयाावरण मंजूरी प्रस्ट्तावों के कुिल और पारदिी जनपटान के जलए पररवेि 

पोटाल के माध्यम से पूरी तरह से ऑनलाआन कर ददया गया ह;ै 

और कें द्रीय सरकार राज्य स्ट्तर पर मंजूरी की प्रसुजवधा के जलए पयाावरण मंजूरी प्रदिया को और जवकें द्रीकृत करना 

अवश्यक समझती ह;ै 

और अज की तारीख में, सुरक्षा भागीदारी के महत्वपूणा तत्वों के साथ राष्ट्रीय रक्षा और सामररक महत्व से 

संबंजधत प्रवगा ख की पररयोजनाओं का राज्य स्ट्तर पर भी मूल्यांकन दकया जा रहा ह,ै जजसे कें द्रीय सरकार राष्ट्रीय सुरक्षा 

चचताओं को ध्यान में रखत ेहुए कें द्रीय रूप से मूल्यांकन करना अवश्यक समझती ह;ै 

स.ं   1795] नइ ददल्ली, बधुवार, ऄप्रलै 20, 2022/चतै्र 30, 1944  

No. 1795] NEW DELHI, WEDNESDAY, APRIL 20, 2022/CHAITRA 30, 1944  

सी.जी.-डी.एल.-अ.-20042022-235241
CG-DL-E-20042022-235241

57 Annexure R-2



2  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

ऄतः ऄब, कें द्रीय सरकार, पयाावरण (संरक्षण) जनयम, 1986 के जनयम 5 के ईप-जनयम (4) के साथ परठत 

पयाावरण (संरक्षण) ऄजधजनयम, 1986 (1986 का 29) की धारा 3 की ईप-धारा (1) और ईप-धारा (2) के खंड (v) द्वारा 

प्रदत्त िजियों का प्रयोग करते हुए ईि जनयमों के जनयम 5 के ईप-जनयम (3) के खंड (क) के ऄधीन नोरटस की ऄपेक्षा को 

समाप्त करने के पश्चात, लोकजहत में भारत सरकार की तत्कालीन पयाावरण एवं वन मतं्रालय की ऄजधसूचना संख्यांक 

का.अ. 1533(ऄ), तारीख 14 जसतम्बर, 2006,की ऄजधसूचना में जनम्नजलजखत और संिोधन करती ह ैऄथाात:्- 

ईि ऄजधसूचना में- 

(1) पैरा 4 में, ईप-पैरा (iii क) के स्ट्थान पर, जनम्नजलजखत रखा जाएगा, ऄथाात:् - 

 (iii क) राष्ट्रीय रक्षा या सामररक या सुरक्षा महत्व से संबंजधत हैं या जजन्हें कें द्रीय सरकार द्वारा संकटकाल जैसे महामारी, 

प्राकृजतक अपदाओं जैसी ऄत्यावश्यकताओं के कारण ऐसी प्रवगा 'ख' पररयोजनाओं को ऄजधसूजचत दकया गया ह ैया राष्ट्रीय 

कायािमों या स्ट्कीमों या जमिन या ऐसी पररयोजनाओं के ऄधीन पयाावरण के ऄनुकूल दियाकलापों का संवधान करन े के 

जलए जो आस ऄजधसूचना में यथा ऄजधकजथत समय-सीमा से ऄजधक जवलंजबत हैं और समय-समय पर आस संबंध में यथा- 

ऄजधकजथत मानदंडों को पूरा करती हैं, ईन्हें कें द्रीय स्ट्तर पर प्रवगा 'ख' पररयोजनाओं के रूप में जवचार दकया जाएगा; 

(2) ऄनुसूची में, - 

  (i) मद 1(क) के सामन,े- 

    (क) स्ट्तंभ (3) में, - 

(क) गैर-कोयला खनन पटे्ट के संबंध में "> 100 हके्टेयर खनन पट्टा के्षत्र" के स्ट्थान पर, जनम्नजलजखत रखा जाएगा, 

ऄथाात:् - 

     "कोयल ेके ऄलावा ऄन्य प्रमुख खजनज खनन पटे्ट के संबंध में >250 हके्टेयर खनन पट्टा क्षते्र"; 

     (ख) ">150 हके्टेयर" प्रतीक, ऄंक और ऄक्षर के स्ट्थान पर, "> 500 हके्टेयर" प्रतीक, अंकडे और ऄक्षर रखे जाएंग;े 

 (ख) स्ट्तंभ (4) में, - 

 (क) गैर-कोयला खनन के संबंध में <100 हके्टेयर खनन पट्टा के्षत्र के स्ट्थान पर, 

पट्टा", जनम्नजलजखत रखा जाएगा, ऄथाात्: - 

"लघु खजनज खनन पट्टों के संबंध में सभी खनन पट्टा के्षत्र और कोयले के ऄलावा ऄन्य प्रमखु खजनज खनन पटे्ट के 

संबंध में <250 हके्टेयर खनन पट्टा के्षत्र"; 

 (ख) "<150 हके्टेयर" के प्रतीकों, ऄंकों और ऄक्षरों के स्ट्थान पर "<500 हके्टेयर" के प्रतीक, ऄंक और ऄक्षर रखे 

जाएंगे; 

 (ii) मद 1(ग) के सामन,े - 

 (क) स्ट्तंभ (3) में, - 

 (क) िम संख्या (i) में, "> 50 मेगावाट, प्रतीकों, ऄंकों और ऄक्षरों के स्ट्थान पर  "> 100 मेगावाट "प्रतीक, अंकडे 

और ऄक्षर रखे जाएगं;े 

 (ख) िम संख्या (ii) और ईससे संबंजधत प्रजवजियों का लोप दकया जाएगा; 

(ख) स्ट्तंभ (4) में, - 

    (क) िम संख्या (i) में, "<50 मेगावाट' प्रतीक, ऄंक और ऄक्षर के स्ट्थान पर, "<100 मेगावाट' प्रतीक, अंकडे और ऄक्षर 

रखे जाएंग;े 

  (ख) िम संख्या (ii) में, - 

(I) "और <50,000  हके्टेयर" िब्द, प्रतीक और ऄंक का लोप दकया जाएगा; 

(II) चबद ु(ग) में सारणी में, "से <50,000" िब्द, प्रतीक और ऄंक का लोप दकया जाएगा; । 
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(ग) स्ट्तंभ (5) में, िम संख्या (ii) के पश्चात, जनम्नजलजखत िम संख्या ऄंत:स्ट्थाजपत दकया जाएगा, ऄथाात् :- 

"(iii) ऄंतर-राज्यीय मुद्दों से संबंजधत चसचाइ पररयोजनाओं का मूल्यांकन कें द्रीय स्ट्तर पर श्रणेी में पररवतान के जबना दकया 

जाएगा।"; 

 (iii) मद 1(घ) के सामन,े- 

(क) स्ट्तंभ (3) में, "> 50 मगेावाट" प्रतीकों, ऄंकों और ऄक्षरों के स्ट्थान पर, "> 100 मगेावाट" प्रतीकों, ऄंकों और ऄक्षरों 

को रखा जाएगा; 

(ख) स्ट्तंभ (4) में, "<50 मेगावाट' प्रतीक, ऄंक और ऄक्षर के स्ट्थान पर, "<100 मेगावाट" प्रतीक, अंकडे और ऄक्षर रखे 

जाएंगे; 

(iv) मद 2(क) के सामन,े - 

(क) स्ट्तंभ (3) में, ">1" प्रतीकों और ऄंक के स्ट्थान पर, ">2.5 "प्रतीकों और ऄंक को रखा जाएगा; 

(ख) स्ट्तंभ (4) में, "<1" प्रतीकों और ऄंक के स्ट्थान पर, "< 2.5" प्रतीक और ऄंक रखे जाएंग;े 

(ग) स्ट्तंभ (5) में,जवद्यमान परैा के पश्चात, जनम्नजलजखत पैरा ऄतं:स्ट्थाजपत दकया जाएगा, ऄथाात्: - 

"खनन पट्टा के्षत्र के भीतर जस्ट्थत धलुाइ मिीनों के साथ एकीकृत कोयला खनन पररयोजनाओं को कोयला खनन 

पररयोजनाओं के जलए जवद्यमान सीमा के ऄनुसार कें द्रीय स्ट्तर या राज्य स्ट्तर पर, यथाजस्ट्थजत, जवचार दकया जाना 

जारी रहगेा।"; 

(v) मद 2 (ख) के सामन,े - 

(क) स्ट्तंभ (3) में,जवद्यमान प्रजवजियों का लोप दकया जाएगा; 

(ख) स्ट्तंभ (4) में, "<0.5 जमजलयन टीपीए का ईत्पादन" प्रतीक, ऄंक, िब्द और ऄक्षर के स्ट्थान पर, "सभी खजनज 

पररष्करण पररयोजना, पररष्करण की प्रदिया पर ध्यान ददए जबना" िब्द रखे जाएंग;े 

(ग) स्ट्तंभ (5) में,जवद्यमान परैा के पश्चात, जनम्नजलजखत पैरा रखा जाएगा, 

ऄथाात:् - 

"भीतर जस्ट्थत लाभकारी संयंत्रों के साथ एकीकृत खनन पररयोजनाएं खनन पट्टा के्षत्र पर केन्द्रीय स्ट्तर पर जवचार 

दकया जाता रहगेा या यथाजस्ट्थजत, राज्य स्ट्तर, खनन पररयोजनाओं के जलए जवद्यमान सीमा के ऄनुसार।"; 

(vi) मद 7 (क) के सामन,े- 

     (क) स्ट्तंभ (3) में, "सभी पररयोजनाओं" िब्दों के स्ट्थान पर "सभी नइ पररयोजनाएं" िब्द रखे जाएंग;े 

     (ख) स्ट्तंभ (4) में, जनम्नजलजखत ऄतं:स्ट्थाजपत दकया जाएगा, ऄथाात:् - 

    "सभी जवस्ट्तार पररयोजनाएं, जजनमें हवाइ परट्टयां भी सजम्मजलत हैं, जो वाजणजज्यक ईपयोग के जलए हैं।" 

[फा. सं. अइए 3-22/10/2022-अइए. III] 

डॉ. सुजीत कुमार बाजपेयी, संयुि सजचव 

रटप्पण :  मूल ऄजधसूचना भारत के राजपत्र, ऄसाधारण, भाग II, खंड III, ईप-खंड (ii), संख्या का.अ. 1533(ऄ), तारीख 

14 जसतंबर, 2006 द्वारा प्रकाजित की गइ थी और ऄजधसूचना संख्या का.अ. 1807(ऄ), तारीख 12 ऄप्रलै, 

2022 द्वारा ऄंजतम संिोधन दकया गया था । 
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 20th April, 2022 

S.O. 1886(E).—WHEREAS, the Central Government in the erstwhile Ministry of Environment 

and Forests, in exercise of its powers under sub-section (1) and clause (v) of sub-section (2) of section (3) 

of the Environment (Protection) Act, 1986 has published the Environment Impact Assessment Notification, 

2006 (hereinafter referred to as the EIA Notification, 2006), vide number S.O.1533 (E), dated the 14th 

September, 2006 for mandating prior environmental clearance for certain category of projects; 

And whereas, the State Environment Impact Assessment Authorities (SEIAAs) have been 

constituted under sub-section (3) of section 3 of the Environment (Protection) Act, 1986 for 

implementation of the EIA Notification, 2006 at State level for exercising delegated powers to consider and 

grant Environmental Clearance (EC) for all proposals under Category B; 

And whereas, the SEIAAs have gained substantial experience over the past fifteen years in the EC 

appraisal process and the process at the State level has also been made completely online through the 

PARIVESH portal for efficient and transparent disposal of EC proposals; 

And whereas, the Central Government deems it necessary to further decentralise the EC process for 

facilitating clearances at State level; 

And whereas, as on date, category ‗B‘ projects, relating to national defence and strategic 

importance with significant element of security involvement are also being appraised at the State level 

which, the Central Government deems it necessary to be appraised centrally taking into account national 

security concerns; 

Now, therefore, in exercise of the powers conferred by sub-section (1) and clause (v) of sub-section 

(2) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986),read with sub-rule(4) of rule 5 of 

the Environment (Protection) Rules, 1986, the Central Government, after having dispensed with the 

requirement of notice under clause (a) of sub-rule (3) of rule 5 of the said rules, in public interest, hereby 

makes the following further amendments in the notification of the Government of India, in the erstwhile 

Ministry of Environment and Forests, number S.O. 1533 (E), dated the 14th September, 2006, namely:- 

In the said notification,- 

(1) in paragraph 4, for sub-paragraph (iii a), the following shall be substituted, namely:- 

(iii a) Such Category ‘B’ projects, relating to the  National defence or strategic or security importance or 

those as notified by the Central Government on account of exigencies such as pandemics, natural disasters 

or to promote environmentally friendly activities under National Programmes or Schemes or Missions or 

such projects which are inordinately delayed beyond the stipulated timeline as laid down in this 

notification  and also meet the criteria as laid down in this regard from time to time, shall be considered at 

the Central level as Category ‘B’ projects; 

(2) in the Schedule,– 

(i) against item 1(a),– 

(a) in column (3),– 

(A) for ―>100 ha. of mining lease area in respect of non-coal mining lease‖, the following shall 

be substituted, namely:– 

―>250 ha mining lease area in respect of major mineral mining lease other than coal‖; 

(B) for the symbol, figures and letters ―> 150 ha‖, the symbol, figures and letters ―> 500 ha‖ 

shall be substituted; 

(b) in column (4),– 

(A) for ―≤ 100 ha of mining lease area in respect of non-coal mine lease‖, the following shall be 

substituted, namely:– 

―All mining lease area in respect of minor mineral mining leases and ≤ 250 ha mining lease area 

in respect of major mineral mining lease other than coal‖; 
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(B) for the symbols, figures and letters ―≤ 150 ha‖, the symbols, figures and letters ―≤ 500 ha‖ 

shall be substituted; 

(ii) against item 1(c),– 

(a) in column (3),– 

(A) in serial number (i), for the symbols, figures and letters ―≥ 50 MW‖, the symbols, 

figures and letters ―≥100 MW‖ shall be substituted; 

(B) serial number (ii) and the entries relating thereto shall be omitted; 

(b) in column (4),– 

(A) in serial number (i), for the symbol, figures and letters ―< 50 MW‖, the symbol, figures 

and letters ―< 100 MW‖ shall be substituted; 

(B) in serial number (ii),– 

(I) the word, symbol and figures ―and < 50,000 ha.‖ shall be omitted; 

(II) in point (c) in the table, the word, symbol and figures ―to < 50,000‖ shall be 

omitted; 

(c) in column (5), after serial number (ii), the following serial number shall be inserted, 

namely:– 

―(iii) Irrigation projects involving Inter-State issues shall be appraised at Central level without 

change in category.‖;     

(iii) against item 1(d),– 

(a) in column (3), for the symbols, figures and letters ―≥ 50 MW‖, the symbols, figures and letters  

―≥100 MW‖ shall be substituted; 

(b) in column (4), for the symbol, figures and letters  ―< 50 MW‖, the symbol, figures and letters  

―< 100 MW‖ shall be substituted; 

(iv) against item 2(a),– 

(a) in column (3), for the symbols and figure ―≥1‖, the symbols and figures ―≥ 2.5‖ shall be 

substituted; 

(b) in column (4), for the symbols and figure ―<1‖, the symbols and figures ―< 2.5‖ shall be 

substituted;   

(c) in column (5), after the existing paragraph, the following paragraph shall be inserted, namely:– 

―Integrated coal mining projects with washeries located within mining lease area shall continue to 

be considered at Central level or State level, as the case may be, as per the extant threshold for coal 

mining projects.‖;    

(v) against item 2 (b),– 

(a) in column (3), the existing entries shall be omitted; 

(b) in column (4), for the symbol, figures, words and letters ―< 0.5 million TPA throughput‖, the 

words ―All mineral beneficiation projects irrespective of the procedure for beneficiation‖ shall be 

substituted; 

(c) in column (5), after the existing paragraph, the following paragraph shall be inserted, namely:– 

―Integrated mining projects with beneficiation plants located within mining lease area shall 

continue to be considered at Central level or State level, as the case may be, as per the extant 

threshold for mining projects.‖; 

(vi) against item 7 (a),– 

(a) in column (3), for the words ―All projects‖, the words ―All new projects‖ shall be substituted; 
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(b) in column (4), the following shall be inserted, namely:– 

―All expansions projects, including airstrips, which are for commercial use.‖.    

[F. No. IA3-22/10/2022-IA.III] 

Dr. SUJIT KUMAR BAJPAYEE, Jt. Secy. 

Note :  The principal notification was published in the Gazette of India, Extraordinary, Part II, Section III, 

sub-section (ii), vide, number S.O. 1533(E), dated the 14th September, 2006 and was last amended, 

vide, the notification number S.O. 1807(E), dated the 12th April, 2022. 
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F. No.L-11011/06/2022-IA-I(RV)
Government of India

Ministry of Environment, Forest & Climate Change
(Impact Assessment Division)

****
2nd Floor, Vayu Wing,

Indira Paryavaran Bhawan
Jor Bagh Road

New Delhi-110003
Tele: 011-20819283

 
Date:  14th November, 2023

 
To,

Deputy Director General of Forests (C)
           Integrated Regional Office Chennai,
           Ist and IInd Floor, Handloom Export Promotion Council 34,
           Cathedral Garden Road, Nungambakkam,
           Chennai- 34
           E-mail: ro.moefccc@gov.in
           Tele: 044-28222325

 
Sub:   OA No 61/2022 in the matter of Mugasi Anumanpalli Village
Panchayat & Ors. Vs Union of India & Ors. before NGT (SZ), Chennai -
reg.

 
Sir,

This is with reference to the above mentioned subject matter, wherein the
applicant vide OA No 61 of 2022 (copy enclosed) has alleged that the said project
has been undertaken without securing prior environmental clearance mandated
under the Environmental Impact Assessment Notification, 2006. Further, it has
been alleged that the project proponent is going ahead with the project without
assessing the environmental impact of such construction and the mandatory
requirements of public consultation has not been followed. Also, the petitioner has
contended that the project proponent had issued G.O.Ms. No. 276 dated
09.11.2020 for the purpose of renovation and modernization of LBP Canal without
environmental study and impact of the project. The project is likely to have
disastrous effect on the groundwater table and scarcity of drinking water in the
region.

 
2.   As per records available in the Ministry, no proposal related to this

project has been received. Therefore, it is requested to examine the issues
involved in the project and conduct a project site visit at the earliest. The Site
Inspection Report shall provide the following, so to ascertain if EIA Notification,
2006 has been violated and accordingly, submit a report on priority:

i. Whether the project involves Inter-state issues or not
ii. Confirm whether the construction attracts the provions of EIA Notification

2006 and prior permission (Environmental Clearance) has been taken from

L-11011/06/2022-IA-I(RV)

I/57635/2023
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concerned regulatory authority.
iii. Status of the construction of the project, if any
 

This issues with the approval of the competent authority.
                                                                                                                       

 
Encl: as above

 
Yours faithfully,

 
 

 
 
 

(Dr Saurabh Upadhyay)
Scientist C

Email ID: saurabh.upadhyay85@gov.in
Copy to:
 

1. The Chairman, Tamil Nadu Pollution Control Board, 76, Mount Salai, Guindy,
Chennai- 600 032, Tamil Nadu/ AD(YPS)/ Guard File

 

L-11011/06/2022-IA-I(RV)

I/57635/2023
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l{R-ilS{qr{
GOVERNMENT OF INDIA

qqF+tur,T{FiqmErgqk{if nrizrmq
MINISTRY OF f,NVIRONMTUT, TONTST A CLIMATE CHANGE

Regionat 6ffi s.7 ffi fiIqtf,g,
l" Floor, Addirional Office Block for GpOA, Shastri Bhawan,

Haddows Road, Nungambakkam, Chennai _ 600006
{afiir-rrut

Ep/12.7/t,rcr(szltot tzozz_z+mt/ I L1 l
To

Dr. Saurabh Upadhyay
Scientist'C'
IA Division, Indira Paryavaran Bhawan,
MoEF&CC, Jorbagh Road, Aliganj, New Delhi - t l0 003
E-mail: saurabh.uo adhyav85@,sov.i l.)

Encl: As above.

subject: oA No. 6112022 in^the-matter of Mugasi Anumanpali v lage panchayat
& Ors.V/s Union of India & Ors. before Hon,ble N-Cf 1SZ;, dhernai _ ."g

Letter No. L-l l0l I I 06t2022-IA-(RV) dated I 4. I 1.2023.

Sir,

with reference to the above mentioned subject, I am directed to encrose the site
inspection report along with Annexures and photographs for kind perusal please.

Yours faithfully,
t)

t./hr/anr.{/
(Dr. C. Patpand ,{1"

or. e.sFirl$.JnDii,
Scientist .D,

.*'m'i***fu:,*.

lz-tzt

28.11.2023
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Site Inspection Report in the matter of OA No. 6112022 filed by Mugasi
Anumanpalli Village Panchayat & Ors.V/s Union of India & Ors. Before
Hon'ble NGT (SZ), Chennai

Introduction:

The Ministry of Environnrent. Forest & Climate Change (MoEF&CC), New Delhi

vide its letter No. L-l l0lll06l2022-lA-I(RV) dated 14.11.2023 requested the Regional

Oflice, MoEF & CC, Chennai to examine the issues involved in the project and conduct a

project site visit at the earliest in the matter of OA No. 6l /2022 filed by Mugasi

Anumanpalli Village Panchayat & Ors. Vs. Union ol India & Ors. before Hon'ble NGT

(SZ), Chennai (Annexure-I). Further, MoEF & CC, New Delhi has also requested to

provide information on the following:

(i) Whether the project involves Inter-state issues or not

(i i) Confirm whelher the construction attracts the provisions of EIA Notification

2006 and prior permission (Environmental Clearance) has been taken from

concemed regulatory authority

(iii) Status ofthe construction ofthe project, ifany

The Competent Authority nominated Dr. C. Palpandi, Scientist'D', Regional Office,

MoEF & CC, Chennai to carry out the site inspection of the project. Accordingly, the site

inspection of the project was carried-out by the undersigned during 22.11.2023 to

23.11.2023 along with the representatives of the Project Authorities. The entire project

region covering a distance ofabout 200 km ofthe main canal has been inspected during this

period. Photos taken during the site visit is at Annexure-Il. The detail of the project is

presented below:

i. Details of the proiect:

The Lower Bhavani Project (LBP) is the first major irrigation project sanctioned and

executed in the country after independence. It was sanctioned under the post-war

development works on the lgthseptember,, 1947, immediately after independence, well
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before the Five Year Plans were drarvn by the Union planning commission. This was

taken-up for immediately after sanction of the project by the then State of Madras.

Bhavanisagar Dam or Lorver Bhavani Dam, is located in Erode district, Tamil Nadu,

The dam was constructed across the Bha.rani River and almost 75 years old. The project

was proposed to provide inigation facility to total culturable command area (ccA) of about

247247 acres covering 3 Districts in Tamil Nadu viz. Erode, Trippur and Karur. The break-

up inigation faciliry in these 3 districts is as follows:

(i)Lower Bhavani canal system - 207500 acres

(ii) The Kodivery Inigation system -- 24504 acres (Old)

(iii)The Kalingarayan Irrigation systern - 15743 acres. (Old)

The LBP canal is in existence for the past 75 years. other than periodical annual

maintenance, no major improvements or renovation works have been carried out right from
the inception ofcanal system. The present condition of the canal, major distributaries, cross-

masoffy works etc., are not physically in proper shape/condition and their details are given

below.

(a) The Main Canal:

The total length of main caral is 124.2.560 miles (200 km), there are 75 head sluices & I l8
direct Inigation sluices for providing inigation facilities. The drawing capacity of the LBp
main canal at the head reach is designed to carry 2307cusecs of water (65.32 cumecs) which
was originally planned. The present system is unable to provide the full potential to inigate

the entire command area in these 3 districts. The Govemment ol ramil Nadu has taken-up

the modemization, renovation and extension of the present Lower Bhavani Main Canal so

that the irrigation facility will be provided as per the originally planned command area in
these 3 districts. The total estimated cosl for this modemization project is about Rs. 709.60

crores (Table-I). Government of ramil Nadu vide its G.o M.s No 276 public works
(Wl) Dept Dated 09.11.2020have accorded administrative approval.

ii. Present Status of the Physical Svstem
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(b) Details of works:

(c) Aim of this project:

In order to cater 103500 acres of land for one zone at 60 duty - 1725 cusec of water is

required. Considering the allowable seepage losses as 33.33% in this earthen channel an

additional quantity of 575 cusecs of water is drawn making the total discharge as 2300

cusecs of water. The renovation works are proposed to minimize this additional seepage so

as to ensure required water supply to the tail end ofthe ayacut.

It is proposed to rehabilitate the following cross masonry works in the canal is given in

Table - II below:

Package
No.

Name of Package
Estimate
Amount

(Rs. in Crores)
I Extension, Renovation &Modemization

Bhavani Project Main Canal from h4ile
18-1-375 in Erode District.

of Lower
0-0-373 to 194.15

II Extension, Renovation &Modemization
Bhavani Project Main Canal from Mile
39-0-000 in Erode District.

of I-ower
l8-1-375 to 127.65

III Extension. Renovation &Modemization of Lower
Bhavani Project Main Canal from Mile 39-0-000 to
63-0-560 in Erode District.

198.25

I\/ Extension, Renovation &Modemization of Lower
Bhavani Project Main Canal from Mile 63-0-560 to
124-2-560 in Erode, Trippur & Karur Districts.

189.55

S.No. As Existing
Reach

As per Estimate

I Civil Works
(Main canal)

Length/Nos Rehabilitatio
n

Reconstructio
n

Length/ Nos. Length/ Nos. Length/ Nos.

Pre-cast slab lining 199.60 65.37

Table-I

Total '709.60

Type of
structure

Total

1 65.37
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2 Head
Direct
Nos.

Sluices &
Sluices in

189 81 t2 93

3 Bridges 93 2 13 15
4 Under

Drainage
in Nos.

Tunneli
Culvert

168 118

6 2

1

128

5 Aqueduct in Nos. 18 8
6 Aqueduct

outlet in Nos.
cum I I

7 Canal
Nos.

siphon in 3 I

2

I

8 Regulatol in Nos.

Sub Total- I

6 2

II Civil Works
(Ditsy Canal)

1 Cast in-situ lining
Length in Km

370.10 105.36

Head Sluices and
Pipe Sluices in
Nos.

1312 l9 166 185

3 Regulator in Nos 32 10 1l 21
4 Drops in Nos. 987 92 147 239
5 57 59

(d) Works proposed in the project

Only l/3'd of the canal sides which are in verv damaged condition and prone for
breaches which are proposed to be lined

Now that also in consideration to be re-evaluated & changed, as a protection wall for
the length of 28 km, as mentioned in the minutes of meeting regarding implementation
of the Project convened by the Hon'ble chief Minster on 03.05.2023 and Chief
Secretary minutes of meeting held on 15.12.2022.

ll

ul,

tv.

Remaining 2/3'd of the total length ofthe canal will remain as unlined earthen canal.

In order to strengthen the bund, it is proposed to provide precast plain cement concrete
slab in both side slopes of the canal for a length of 65.37 km oui of the total length of
199.60 Km originally.

This rehabilitation project is mainly formulated to renovate tre damaged cross

masouy structues such as canal sluices, regulators, bridges and to strengthen the weak

10

10.5.36

2

Road pipe culvert
in Nos.

201 2
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earthen embankments ofthe canal in both side slopes of the canal. The allowable seepage in

the canal (33%) will be arrested.

iii. Observations of Regional Office (SEZ), MoEF & CC, Chennai with respect to letter
No F- No L - ll0lll 0612022 - lA. - (RV) GOI, MoEF & CC

(i) Whether the project involves interstate issues or not

The Lower Bhavani Major irrigation Ploject lies in Erode District of Tamil Nadu.

The proposed project was to provide irrigation facility in 2,47,247 acres in 3

districts namely Erode, Tiruppur and Karur in Tamil Nadu State. The extension,

renovation and modernization ofLBP falls in these 3 Districts.

The Environmental Clearance (EC) became a statutory requirement since 27.1.1994

for major irrigation projects. The Lower Bhavanisagar Project (LBP) is the first

major irrigation project sanctioned and executed in the country after independence.

It was sanctioned under the post-war development works on the 19th September,

1947 (Vide G.O.No.2844 dated 19.9.1947 - By Order of His Excellency the

Govemor), immediately after independence, well before the Five Year Plans were

drawn by the Union Planning Commission. The total project cost mentioned was

Rs.6.00 Crores. This was taken-up immediately after sanction of the project by the

then State of Madras, Public Works Department. The Project Authority submitted a

copy of the letter for a proof and it appears from the letter the Public Works

Department, Govemment of Madras, the works were even taken-up before

independence. A relerence to this affects i.e. G.O. Ms. No. 765 dated 15.3.1944 was

mentioned in the letter of 19.9.1947 (Annexure-III).

(ii) Conform whether the construction attracts the provision of EIA notification -
2006 and prior permission (Environmental Clearance) has been taken from
concerned regulatory authority,

The proposed activities, includes repair and rehabilitation of the existing damaged

structures like Regulators, Irrigation head sluices, Drainage Sluices, Drainage in-

falls etc. Other proposed activities to be undertaken includes -

(u) There is no increase in the carrying capacity ofthe canal (i.e. 2307 cusecs)
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(d)

(e)

The ayacut area i.e. cultivable command area (CCA) has not been increased.
The capacity ol the Bhavanisagar reservoir is unaltered; no increase in dam height &
storage capacity remains the same.

The project envisages only canal strengthening and canal stabiiity to protect canal
embankment and there by minimise the seepage losses.
The project is focussing only on repair and rehabilitation of existing cross masoffy
structures. If the condition of the structure is beyond r.epairable, those structwes alone
will be proposed lor reconslruction.

It is submitted that from the available records submitted by project Authority, the

Lower Bhavanisagar Irrigation project was approved just after independence (1947)

and initial works were taken-up even before indepenclence (1944) to provide irrigation

facility of about 247247 acres of culturable command area of covering 3 Districts in
Tamil Nadu. The environmental clearance became a statutory requirement since

27.1.1994 for major inigation projects. This project is an ongoing project and was

started before 27.1.1994- The proposed activities being undertaken is only for
improvement and modernization and as such may not attract the provisions of EIA
Notification, 1994. The project may also not attract the provisions of EIA
Notification, 2006 and its amendment from time to time.

iii. Status ofthe Construction if any,

Project Authorities have undertaken construction activities during the current

financial year 2023 after getting the administrative approval from Govemment of
Tamil Nadu. No construction activities were initiated earlier. It may be noted that
construction of protection walls, rehabilitation/reconstruction of sluice gate & few
Bridges works in the LBP main canal were undertaken during July to August 2023,

from I - 1 - 000 miles to I l5l3-500 miles. The details of construction activities
undertaken are presented in Table. III. So far about 35% of the works have been

completed in all 4 packages. Presently no new construction activities are carried out
in the project area. The remaining works will be taken - up in the ensuing months in
non-irrigation season, as informed by the project Authority.

a

a

(b)

(c)
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lv Removal of Tree

o The project authorities have planned to remove the trees which are grown inside the

canal slopes and obstructing the flow of canal water. The proposal for felling of trees

was presented to the District Collector, Erode and Tiruppur. The District Collector,

Erode has obtained necessary report from the Divisional Forest officers and RDO,

Erode and RDO, Gobichettipalayam. The proposal was placed before District Green

Committee, Erode which had approved the proposal. After getting the approval, the

, , Distriq CgJlgegr, Tiruppur had issued an order for a total of 8750 trees only (Vide

lettei ho.' l.{a.Ka.l 1691l2o2llM22 dated 13.10.22). Similarly, the District Collector,

:-:' iEiode habi issu€d an order for a total of 6877 trees only (Vide letter no. Na. Ka.
t: :.ir i .,i I i', ... .' -1,,.7

-, :ri -'NO. 10858/2022/&9l,dated 6.3.2023).

Even though the WRD has obtained permission from the District Collector, Erode

and District Collector, Tiruppur for felling the trees for a total of 15627 trees, only

l14 trees had been felled so for. Copy of the photos taken during the site visit is at

Annexure-IV. The PA claims that it was much essential to remove these trees

which cause much obstruction to the free flow of water. The tree removal proposal

was for considering in the inner side slope of the canal which causes much

obstruction to flow. Normally the trees grown in the bund ofthe canal cannot have

that much strength & stability as the tree grows in normal ground. The WRD, under

the circumstances considered minimal removal of tree and at the same time canal

protection to prevent breaches which may cause heavy damages to crops and also to

provide un-intemrpted water supply to the Tail end farmers.

v. Conclusions

Further, it is submitted that a court case has been filed in WP.10419/2021,11020121 by

the agitating group of farmers. The Hon'ble High Court directed the Govemment to consider

and dispose of such representation by a reasonable order to the petitioner. It is also submitted

that the Hon'ble High Court, Madras in WP NO. 19472 and 19548 of 2022 again directed the

respondents (authorities) to proceed with the works from 1.5.2023 based on the Govemment

Order.

a
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In an average about 35% of Works are Completed in all 4 packages so fot _
Remaining works will be taken - up in the ensuing months in non-irrigation season. In that

35% of work progress, only 25-30 Numbers in site location which are highly obstruction to

flow only removed so for.

O /?arrundr/,
(Dr.'C. Palpandif .

Scientist'D'
Regional Office, MoEF&CC, Chennai

Dr. C. palpandi
Scientist 'D'

Gov€rnm€nt ot lndia
R€gional Otrco, MoEF&CC -

Shastri Bhawan, Haqdos. Road.
Nungambslkam. Chrnn.l- C00 000

l-. ' "-':- '
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Table. III. The details of works carried out in the Lower Ilhavani Project main canal in
the year 2023

Mileage Length
in meter

1 1-1-000 Sluice + Protection wall Left-20m

2 Protection wall Left 310 m

J 2-0-431 Protection wall Left - 300 m

4 2-4-579 Protection wall Left - 200 m

5 4-0-205 Protection wall Left - 195 m

Protection wall

7 5-0-100 Sluice

8 Protection wall Left - 307 m

9 s-2-280 Sluice

10 6-2-425 Bridge + Protection wall Left - 30M Right - 30 m

ll 7-1-520 Sluice + Protection wall Left-30m

12 7-4-098 Protection wall Left - 200 m

l3 7 -7 -420 Sluice + Protection wall Lef\ - 22 m

t4 8-2-550 Sluice + Protection wall Left-20m

l5 l0/0 Sluice + Protection rl'all Left - 105 m

l6 11/3 Sluice + Protection wall Left- 122 m

t7 t6lt Drainage culvert Left-TmRight-511m

t8 t7 t4 Drainage culvert Left-67mzught-80m

19 t8t4 Protection wall

20 19t1 Protection wall 150 m

21 19/4 Protection wall 200

22 2115

S. No.
Component

Name

t-4-282

6 4-1-220 Left - 265 m

5-1-000

750 m

Bridge
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23 26t7 Protection wall 50m

1,l 3517 Sluice gate

25 36tA

26 37/2 37t3 Sluice gate

27 3715 Protection wall

28 37 /6-3717 Protection wall 750

29 3812 Sluice gate

30 3817

19 39-2-010
Washing yard with Protection

wall
Left-102.15

Rightl12.25

20 40-5-180
Drainage culvert with

Protection wall
Left - 213.10
Right-154.80

41-0
New bridge with Protection

wall
Left-157.00

Right- 178.70

22 49/1 Rehabilitation of distributary

23 49/6
Washing yard with protection

wall
Left-70.05

Right-70.80

^t,tt 49/7
Reconstruction of direct

sluice

50-7-500
New bridge with protection

wall
Left- 171.55

Ri9hr146.50

26 5112 Left-220 m
Right-260 m

27 5313 Protection wall Left-265 m,Right-265 m

544 Left-90 m

29 54/6 Left-lO m

30 Sluice Left-l0m

5517 Drainage culvert Left- I 50 m, Right-95 m

Sluice gate

300 m

Sluice gate

2t

25

Drainage culvert

28 Bridge + Protection wall

Sluice

55/4

31
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32 57 /5 Drainage culvert Left-95 m, Right-95 m

s8/0 Drainage culvert Left-65 m, tughcl10 m

34 63t3 Bridge

35 6412-570 Retaining wall 1000 m

36 70t4-662 Drainage culvert

26 7415-0 Sluice & Protection wall 55m

27 75/t-09 Sluice 6m

28 76t4-5 Bridge & Protection wall &
Sluice 70m

29 77/4-02 Sluice 6m

30 82/5-6 Protection wall

3l 85/4-337 Bridge 6m

32 89/0-2 Protection wall 270 m

33 92/7-8 Protection wall 120 m

34 99/6-490 Sluice 5m
35 100/0-380 Sluice 5m

JO 100t3-287 Sluice 5m

37 10t/6-360 Bridge 6m

38 113/3-400 Sluice 5m

39 115/3-500 Sluice 5m

33

320 m
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L-llu'.tl/Qb / tQ rZ-rA-r(KV .,

F. No.L-1 1 01 1 /06/2022-lA-l(RV)
Government of lndia

Ministry of Environment, Forest & Climate Change
(lmpact Assessment Division)

2nd Floor, Vayu Wing,
lndira Paryavaran Bhawan

Jor Bagh Road
New Delhi-.1 10003

Tele: 01 1-20819283

Date: 14th November, 2023

To,
Deputy Director General ot Forests (C)
lntegrated Regional Oflice Chennai,
lst and llnd Floor, Handloom Export Promotion Council 34,
Cathedral Garden Road, Nungambakkam,
Chennai- 34
E-mail: ro. moefccc@gov. in
feb:044-28222325

Sub: OA No 6112022 in the matter of Mugasi Anumanpalli Village
Panchayal & Ors. Vs Union of lndia & Ors. belore NGT (SZ), Chennai .

reg.

Sir,
This is with reference to the above mentioned subject matter, wherein the

applicant vide OA No 61 of 2022 (copy enclosed) has alleged that the said project
has been undertaken without securing prior environmental clearance mandated
under the Environmental lmpact Assessment Notification, 2006. Further, it has

been alleged that the project proponent is going ahead with the project without
assessing the environmental impact of such construction and the mandatory
requirements of public consultation has nol been followed. Also, the petitioner has

contended that the project proponent had issued G.O.Ms. No. 276 dated
09.11.2020 for the purpose of renovation and modernization of LBP Canal without
environmental study and impact ol the project. The project is likely to have

disastrous effect on the groundwater table and scarcity of drinking water in the
region.

2. As per records available in the lr/inistry, no proposal related to this
project has been received. Therelore, it is requested to examine the issues
involved in the project and conduct a project site visit at the earliest. The Site
lnspection Report shall provide the following, so to ascertain it EIA NotiJication,

2006 has been violated and accordingly, submit a report on priority:

i. Whether the project involves lnterstate issues or not
ii. Confirm whether the construction attracts the provions of EIA Notification

2006 and prior permission (Environmental Clearance) has been taken from

/n+rx*--7
/ 57 635 / 2023
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L-ltutl / Ub / loz z-tA-t(KV ,l

/57635/2023

concerned regulatory authority.
iii. Status of the construction of the project, il any

This issues with the approval of the competent authority.

Encl: as above

Copy to:

Yours faithfully,

Signed by
Saurabh Upadhyay
Date: 1 4-1 I -2023 17 :25:23

(Dr Saurabh Upadhyay)
Scientist C

Email lD: saurabh.upadhyayg5@gov.in

1. The Chairman, Tamil Nqd.y pollu]ron Control Board, 76, Mount Salai, Guindy,
Chennai- 600 032, Tamit Nadu/ AD(ypS)/ Guard Fiie
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Annexure-II

Fig. Construction of protection wall
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Annexure-II

I

Fig. Construction of Sluice gate and protection wall
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Annexure-IV

Fig. Removal of tree
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Annexure-IV

Fig, Removal of tree
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Government of India
Ministry of Environmenl, Forest & Climate Change

Regional Office, Chennai

EP/ 1 2.7NGT(S Z) I 07 I 2023 -24 /TN
Dated,:24.01.2024

CORITIGENDUM NO. I

Subject: Site Inspection Report in the matter of OA No, 6112022 filed by Mugasi
Anumanpalli Village Panchayat & Ors.V/s Union of India & Ors. Before
Hon'ble NGT (SZ), Chennai

Please refer to this Office letter No. EP/12.7NGT(SZ)/0712023-24/T].1 dated

28.11.2023 in the above mentioned subject. I am directed to inform that in the second

page line 8 of the Site Inspection report, it may be read as Lower Bhavani canal system -

207000 acres instead ofLower Bhavani canal system - 207500 acres.

2. All other contents ofthe site inspection report will remain unchanged.

3. ffis issues with the approval of the Competent Authority.

e.hanna,/t
Dr./C. Palpandl'

Scientist'D'
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EXECUT'VE SUMMARY

The Government of Tamil Nadu, pursuant to the announcemenl

made in the l*gislative Assembly on 22.06,2009 in the Budget Session,

ordered in G.O.Ms.No.198 P\il(SI) Dept. dated 11.09-2009 that a

Commiltee with Prof A.Mohanakrishnan as Chairrruan of the composition

deailed in the order given in the Annuure - I would formulate a

"scheme for Modernisotion of the main and branch canals including

lining of the Lower Bhavani Proiect". The order conlained the Terms of

Reference and other stipulations and ended saying that the Committee

should submit i8 report to the Govemment within a period oflour months

from the date of its constitution.

2. In the very firsl meeltng of the Committee convened at Erode on

02.1 1.2009, when all the Members of the Committee and the Engineers

presently maintaining the irrigation system gathered, the Chairman who

was himself personally involved in the construction of the Headworks in

the Project from 1948 to 1954 and had also seen the Canal System being

execaled during the period, traced the History of the Proiect from its

inception and sought the co-operation of the Members and also others

concerned in completing lhe lask given to them to the best of their ability

and presenting their Report to the Government within the stipulated time.

An Aclion Plan to this effect was abo drawn taking note of the

suggestions that came forth from lhe Members and others who had

gathered. A copy of the Minutes of this first meeting is given in

Annexure - 2 for Pentsal

3. In the second meeting of the Committee convened on 03'12'2009 at

Chennai, a number of imporlant decisions were taken baned on which

suitable proposals are to be made in the Modernisation Scheme to be

formulated.
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(a) Thint N.Shanmugam, Special Chief Engineer, WRD (Retired), who

has been included in the Committee because of his experience in

managing the system earlter and who was given the task of ensuring the

participation of the farmers in the Lower Bhavani System for this

modernisation, was heard of thc suggestions that came forth from them

on their needs durtng his personal interaction' His Reporl mty be seen in

the Annexure - 1V.1.

(b) (i) To ewure rtat the tottl arct to be localised for ittgation does

not exceed lhe designed exlent of207,000 acres in spite ofthe decision of

the Government to eilend the main canal fram M.89/0 to M.124 / 2 to

include drought prone area:r. just belore the Project wos laken up for
execation, certain areas commandable from this canal running on

corrtour had to be omitted, which were then referred to as "Dharapuram

cut". They are seen as isolated patches now not semed by irrigation. The

Committee felt that it is neither fair nor equitable to leave lhem as thqt

are, any more and decided to include lhem also in this scheme of
l[odernisation as the Ayactt of the Lower Bhavani Project.

(ii) As the Lower Bhavani Project command was irrigaled, over a

few years, il was seen that there was considerable flow generated in the

Odais and drains within the command area due to lhe seepage from the

distribution system, which was through unlined channels and there was

also relurn llow when the area was irrigated in the Jirst season to raise

wet crops, which was all running down back to the River. In order to

make use of this Jlow, a few small schemes were exec ted over a period of
time, which are now 34 in number, called the "Harnessing Schemes". But

the farmers had to woit till the drains caried theflow, which meant delay

in farming and disparity in irrigation service in the small extmts lying

dispersed but within the command orea of the Project System. This led to

unrest and demand from those farmers year after year, to releose

irrigation waters in these drains even as lhe inigation season slarts in

ll
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this project on August l5th on par u,ith the ayaat already localised. The

Commitlee after due deliberutions decided thut those extents under the

34 Harnessing Schemes, details of which are given in Annexure'1Y.4,

may also be trealed as the ayacal under the Syslem.

(iii) Over these year.s of the sen'ie'e b7'the LBP Systemfrom 1954

to this day, there has been speclacular developmcnt in the region with

severctl towns like Sathyamangalam, Gobichettypalayam and Erode wilh

water, the calolyst, being made available to enrich the inhabitants in the

area, expanding and spreading over thtt alrectd.v localised ayacut area in

a big way with several industrial eslablishment also coming in' The

Committee therefore felt that the new' areos now proposecl to be

regularised as avacut to be served by the system in (i) & (ii) above may

compe*ate lor the already localised area being lost and lhrown out of

irrigatton. ffiffi*Pfr,'ffi&iC
dxilfltr a 'ffi - UJ sd.it nt b a H 

'r 
td

rr ftflF A b t& fu &dp'a$ilWQ an'gr': fbii€**

F*-a*n :ttS--r''t *, *, AaW*
ffiw.

(iv) Inclusion of these new areas would also involve the ertension

of the disrributaries and minors lo serye those areas, besides the on-farm

development works lo bing atl thxe new are&s on par with the aisting

ayaai area. The Commirree agreed to provide -for this in the

Modornisation Report on the basis of detailt to be futnished by the

Superintending Engineer, Agiculwre Engineering who is in'charge'

including some omounts for rehabititating the ov-farm developmeat

works already execl,tted in rhe existing area' These are seen in

Volume - II.

(fl The Committee had lo take a crucial decision on lining the

lrrigttion Systenr - whtther the enlira s1'stem including the branches and

tlrhrc*rx r#a*ra r,cli t lHilt*e lffia'n*tffisal*b
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minon besides the main canal is to be lined, in the contexl of the fears

expressed by the farmers and also the general public that the

groundwater levels will fall if the seepage now seen (in fact more than

33 l/3 % allowed for this unlined system) is arrested, afecting the

dinking water and other benefi* they are enjoying by going in for
perennial crops in the area using the groundwater. After due

deliberation, the Committee decided by consensus that lining in lhis

Moderaisation Scheme will be limited to only the main canal for its entire

length of 124 miles leaving the other limbs of the disrribution system

unlined as it is, of course improving their sections and bringing lhem to

standards.

(vi) On this basis, Thiru 7'.G.Chandran, Special Chief Engineer,

Designs Circle, was asked to prepare specifications and drav,ings for the

lining of the main canal. The Committee also decided that the section of
the canal will be limited to lhe design requirements of a lined canal, with

the right bank being reformed with additional earth work added with

suitable soil bonowed and conveyed, to be compacted to specificotions.

The bed lining will be with cemertt concrete M 15, 9 cm thick, laid in situ

and the sides with precast slabs of suitable size leaving adequate free
board and berms. Please vide Chapter - IV.

(rii) The Chairman of the Committee then recollected the

circarnstances under which the present system of managing the irrigation

in two seasonal turns came in, the first.for wet crops and the second for
dry irrigation, an unique experiment introduced in 1964 under the

Goverament order No.2367 (Rewnue) dated 21.09.1964, which has been

successfully implemented so far to the satisfaction of all concerned, the

Beneficiaies and the Managers. In the second seoson the canal is run on

the basis of 10 days on and I0 days o/I. The Joint Director of Agriculture,

Member of the Committee, was asked whether a change on lhis could be

thought of. On his advice, the Committee decided to leave lhe present
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practice as if rs. But the Joint Direclor o/ Agriailture was asked to give

his considered Report on the changes that could be thought of in the

cropping pattern and the Agricaltural practices, in lhe cont*t of the

improvements in the syslem through Modernisation, which would ensure

better inigation service of making available lhe righ, quantity of water to

crops at the right time. The Agricalture Consultant ovailable in the

Cauvery Technical Cell, Thiru S.Ganapathy Sankaran, was requested to

work along with the Joint Director of Agriculture, inspecting the ayaant

area and reacting with the famrers. The Repofl they iointly submitted is

vefted and covered in the Chapter - Il/.

A copy of the Minutes of the Second Meeting is given in

Annexure - j for pentsal.

4. In the rhird and final meeting of the Committee convened at Erode

on the 5th January 2010, efforts were made to consolidate the views

already expressed by diJlerent staleholders and System fia agers and

formulate thefinal proposals to draft the Report of the Committee'

J. In this meeting, the decision to confine the lining only to the main

canal was reconfrmed by the Committee' However, since this could form

amainitemcontributinglothecostoftheScheme,theCommittee
deliberated on the details. It was decided that thefirst reach of the main

canal, taking o/f on the right bank lrom the battery of 5 canal sluices

conslructed in the masonry dam, upto M.1,2'500 (Reaches I A, B and C)'

may be lined as it ts. In this reach the canal runs in lull a ling and a

di-schargeof5c/sismaintainedtofeedtheResearchFarmoJ.the
Agricaltural l)niversity, althrough the year' Irrigation of the command

starts only below this poin!. The main canal starting from this point moy

be lined with the revised section introductng a tronsition'

6. Examining the lined canal sections for the rest of the Reaches 29 in

number uplo the tail end, Presented by the Special Chief Engineer'

Designs, and going through the specification drawn by him said to
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conform to the IS Code 3873 - l99i with dratning arangements as per IS

4358 - 1995, the Committee fett that the drainage arrangements shown to

counler any possible uplift in the bed lining is too elaborate and would

not be necessary in the present case, for the reason lhdt there are very

rare chances of the ground water levels in the area ising upto the bed

level of the canal and causing up$t, since the rainfall in this area is very

low ond the experience is thal the ground water levels here are very low.

These provisions were therefore omitted a"fler taking a conscious

decision by the Committee. The bed concrete in M 15 would be laid in

situ, 9 cm thick, of course in alternate panels and finished with haunches

on eilher end to receive the side lining with precast plain cement concrete

slabs of size 45 cm x 30 cm x 7.5 cm to be latd staggered in alternate

layers- No-/ine concrete slabs will be inserted at 2.4 m centre to cmtre in

the side slopes of the canal and 6 m centre to cefitre longitudinally, to

drain away any moisture from the banks when saturated with rain. All
lhese technical detaik including the specifications are shown in the

drawings in Vo lume.III.

7. The detaik on the number of stractures ol'diferent categories to be

reconstructed, those to be repaired and rehabilitated and those which

may be left as they are, presented by the Executive Engineer, Erode, as

assessed by the feld officers, after walk through surveys were genera$t
gone through by the Commiuee and accepted. A case was made out for
introducing a new structure at M.6i/6/15 of the main canal ro serve as

an oulletfor emptying the canal during emergency, which was considered
and accepted by the Committee.

8. The Executive Engineer, Erode, was usked to prepare detailed
estimates for the entire scheme on the basis of the decisions taken by the

Committee, and the typical estimates he may work out for the canal
seclions, structures etc., and a time frame for completing the presentalion
of the estimation was also lixed by the Committee. More importantly, the
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Committee indicated the chapters under which the Scheme Report may be

presented to the Govertment and also finalised the drawings to be made

to accompany the Report.

A copy of the Minutes of this Meeting is given in Annuure - 4 for
pentsal.

9. The Primary Obiectives in planning for Modernisation of any

uisting lrrigation System already functioning is to save water through

increasing the Inigation eficiency- In this instant case, it is all lhe more

relwant because of the ciranmstances under which thb Lower Bhavani

Project was sanctioned as the first lrrigation Project afier Independence'

which Project had to wait for nearly a century since it wos mooted and

had taken seyeral twists and turns both in respect of water availability,

the storage planned and also in deciding on the benefts that could be

envisaged. Also, it is the first project planned for irrigated dry' when

previous to this in all the systems in service in the then Madras State' a

project meant for irrigation was meant only for wet and particularly

paddy. Even after sanction, certain changes in the ayacut to be served

had to be accommodated to meet the aspirations ond genuine demands of

the people in the region which is the basic tenet in democracy'

l0.NqtcametheproblemtobesolvedwhentheayacutdeveloPment

wenl on a track contrary to the design, which of course was solved

through a unique deckion of serving the ayaai of 2'07 lakh acres

originally envisaged' lo be served in two irriSation lurns' the first turn for

growing wet crop utilising not more than 24 TMC and the second turn

for only dry crops limiting the utilisation to 12 TMC altogether not

exceeding 36 TMC in a year. All these are detailed in Chapter I of this

Report as Historical Background,

t t . lllhile formulating the scheme for Modernisation, it is preferable to

seek some guidelines to be followed and such guidelines are available'

"The Guidelines for Rehabilitation and Modernisation of lrrigation
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Projec*" published by the Intemationql Commission on lrrtgation and

Drainage (CID) in 1999 came in handy which sugg*x "Diagnostic

Analysis of the Existing System" as the frst step, then to review the

adequaqt of the l/ater Resources available, the present status of the

physical system, the managemen, practices and also the agriailural
practices now in vogue in the command area. All these are covered in

Chapter II.

12. Next to be discassed is the Objective in formulating this

Modernisation Scheme. The Sth Asian Regional Conf*ence of the ICID
was held in New Delhi on the 6th December 2a09, the Diamond Jubilee

year of lhe ICID, on the theme "Improvement in Eficiency of lrigation
Projects through Technologt l)pgradation and Better Operation and

Maintenance". Inaugurating the Conference attended by more than 850

delegates lrom more than 43 countries, the Hon'ble Prime Minister of
India said that the main objective of our "National llater Mission", a
part of the National Action Plan on Climqte Change recently launched by

the Government of India, is Integrated llater Resources Management by

conserving waters, minimising wastage and ensuing its more equitable

distribution, He indicated that increasing n)ater use eficiency by at least

20% is one of the key areas of the National llater Mission. nis is

essential for not only improving agicaltural productivitlt, but also for
sustainable v)ater use. Mentioning that an assessment o! the inigation
system in India indicates that efictencies of surface water system are
only around i5 to 40% at present, he suggested that lhis has to be

improved to at least about 60ot6.

13. This is discttssed in Chapter III of thk Report. The present

efiiciency of the Lower Bhavani System has been calculated with rhe

available data base and is seen to be around 44oZ and the ways and
means for raising this to 60% or 65% have been discussed in the

subseguent Chapters IY & V dealing with the Formulatton of
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Modernbation Proposals, after wide consultations with the Iarrners who

are the main stakeholders and their participation. The methodical

approach adopted in {ormulating the proposals by the Committee has

been already presented earlier iil this summary, deniling the proceedings

of the three meetings held.

14. Farmers should be encouraged to go in for the modern way of
caltivation namely System of Rice Intensifcation (S/d) in more areas in

this project, which would result in savings of water and other inputs,

besides giving higher yield than the conventional method of paddy

cultivation.

15. The farmers requested the Committee lo recommead to the

Government of Tamil Nadu for 80uZ subsidy for Micro lrrigation (i.e.

sprinkler and drip) to the needy farmers without specifying the crop.

16. Farmers represented that "Farmers Surveillance Committee" can

be formed at the time of aecation lo enntre better quality, address

farmer's grievances and ensure speedy execation. They feel their

involvement would ensure quality and timely completion since they are

the interested party.

17. As this is only a proposal to modernise and improve the existing

scheme which has been successfully serving for the past about 60 years,

there is no change in the enironment or ecologt and hence, EIA studies

were not found necessary.

18. Concluding, the Cost Estimates, the Benefit Cost Ratio and the

Programme for implementation are presenled in Chapters YI and VII.

The total cost of the scheme is Rs.6l0 crores and the B.C. ratio works out

to 1.49: l. Since the improvements envisaged in the Scheme are to be

executed in the live syslem, that is.to be kept operating during the

inigation season, the total period for implementation has been assessed
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as five years and the year-trise plrysical prograume is also displayed in

the charts included in the fnal Chapter.

lg. The Committee believes that they have done their best to present

this Report for the "scheme of Modetnisation of the LBp lrrigation

System" suggesting imProvements, atlopting the presenl technological

developments, lreeping the cost aspecl also in mind and adapting the

available guidelines for such an andeavour to the conditiots suitable to

the Lower Bhavani Proiect Area.

20. The Committee thanks the Governmenu oJ' 'famil Nadu for
entru.sting this task to theu in full can/idence of their expertise in the

Irrigalion Management in lhe State and hopes that this Report presented

in lhree Volutnes will meel the expectalion of the Gowrnntenl and

requests that the Report nny be accepted and formulalion taken up Jor
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wo RKS DEPARTM ENTWATER RESOURCES DEPAiTMdNT

^ 9.If_SE 9F rHE cHTEFEN6iN;E;i,'
coTMBAToRE REGroN, cona6er6ie

v

TECHN CAL NCTI SLIPSA

Name of Work

Ref

'Extension, Renovation and Modernisation of Lower Bhavani SubBasin project system" at an Estimaie;;;i;ill.-. ;bi.10 crores.Package No V - ,,Extension, R.ilr"ti;;;; jildernisation ofKalingarayan Channel from mite 154.5_195 to SO_S.b_eza in ErodeDistrict".

1. G.O (4D).No.66 PubticWorks (W1) Department Dl ,t7.OO.2O2O.
2. G.O (Ms).No. 276 Public Works Department Dt 09.1.,l.2020.s lh.a.irmgn and Managing Director, iNWnC &RRC, Chennai

Lr.No. 1 44I2020/TNWRC RRC/CE/DI 10.t 1.2020
*l******t***

The Government have issued orders for seeking loan assistance from NIDA througlQr
TNWRC & RRc for the work of "Extension, Renovation and Modernisation of Lowlr 

..

Bhavani sub Basin Project System" at an total estimated cost of Rs, 933.10 crores as in
G.O (4D).No.66 Public Works (W1) Department Dated 17.08.2020.

The Government have also accorded Sanction ' for the execution of "Extension,
Renovation and Modernis,?Hlr*oJ_F-4ilgarayan channel from mile 154.5-i95 to 56-
5.5€28 in Erode District" at Eln toki,l 6'stimated cost of Rs. 76.g0 crones as in G.o
(Ms).No. 276 Public WorkS Department Dated 09.1 1.ZO2O.

The chairman and Managing Director, TNWRC & RRc, chennai has entrusted the
wo* to chief Engineer, coimbatore Region as a deposit work for further action as per
Government order vide Chairman and Managing Director, TNWRC &RRC, Chennai
Lr.No.1 M|2O20ITNWRC RRC/CEIDI 1 O. 1 1 .2020.

The Detailed Estimate has been prepared based on typical drawings |i;t by the
Superintending Engineer based on the site conditions and to the requirements.

The expendilure to be incurred for the above estimate is debitable from i{ABARD
(NIDA) fund through Tamil Nadu Water Resources Conservation and Rivers Restoration
corporation Limited as a Deposit work "Head of Account of 8443 civil Deposit works -
Class - lll (8443 - 00 - 108 - AJ - 80202)" IFHRMS - DP Code.

The Detailed Estimate for Package V is technically sanctioned for Rs.76.80 crores
'Rupees Seventy Six Crores

-ER.No: lt CE/ CBEt2o20-21.
and Eighty Lakhe Only) and registered as

chief&inJa D,
Coimbatore Region, Coimlptore' 01.

hu* >\^/' \,:)t'

I
I
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ExrENsroN' REl{ovATroll A?{D r'roDERNrsATIoN oF LowER BHAVAI{r
SUB BASIN PROJECT STSTEM.

ESTIUATE AuouNT. RS.933.10 CRORES

REpoRT TO ACCOUPANY THE WORK oF EfiENSION, REilQVATIOI| AilD
}IODERNISATIOI{ OF KA..I{GARAYA]I CHANNEL FR,OM ,ILE 1H.5.195
TO MII"E 56-5.5-328I1{ ERODE DISrucr.

Estlmate Amount .Rs. 76.g0.00 Gmres.

PREAMBLE:

The Karingarayan Anicut is an ord Anicut constructed across the river ghav.ani

just above its confluence with river Cawery near Bharrani town about 740 years ago

in pre Briti*r em by Thiru. lGlingarayan a native chief. This is the second and the

hst Aniflt acrs the river Bharrani below the Bharanisagar Reservoir. The

Kalingarayan dlannd talcs off fum fie riEht side of He tGli,rEarayan Aniart.

The lGlinganyan drannel runs through Erode, Modakkurichi and Kodumudi

Taluks via., Erode Cty C-orporation, Pasur, Unjalur, Kodumudi and ends at

Awdyarparai. The total length of kalingarayan channel is 5G miles 5 1/2 furlongs

wih hi,a brandr canah named Mahyampalayam Branch enal and Awdahtarpani

Bnndr Oanal and inigabs about 15743 aoes of land in Erode, Modaklffiidri and

|6dt{rlt di Taluks of Bode DisUkL The cmps raised in ttre Kallngarayan drannel

alrdqrt ar€x6 are mainly wet crops such as paddy, Turmeric, Banana and Sugarcane.

This inigation drannel canies water for a period of 10% months fmml6h June to

30r'April of succeeding year with a closure period of lVr months from 1* May b
15h June of srcceeding year.

DEFECIENCIES:

lGlingarayan drannel ls a very old earthen ctannel. Exoept for annual

mainbnan@, no major imprwements or renovaUon works have been so far done

from mih 15-{.5-lg5 to 5&5.5-32g of this canal s},stem.

In this reac5 there are Under Tunnel 49Nos, 35 Nos of Bridges, 6l2nos of

Irrigauon sluie are used for trrigation and 279 Nos of Bailing stand are available at
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ute rght side' Amost a* the srurces and bairing stand of karingarapn dranner are
dila8lated ln ondiuon and mct of the sluices does not harre any stlufiers b
rquhE and sorne are having the paddre shutters, whrch are in damaged condition
and need renalnl. The bridgeS are qon$tucEd very long back using stone and brick
nxEmry. All urese bridges are damaged in ondition and not in huhway $andards.

Sine the Kalingarayan channel was orcavated about 740 years agq the left
$de ernbanrment - 

".im 
- inspection back of u,. Karingarayan dranner became very

weak and eroded almos! in all the plaes between from mile 15/4 to 56/5.5 due b
prdonged use ry fte nearby hrmers and local inhabhhnts.

Now, tte @\'emment of Tamir Nadu has accorded administnwe sanctbn to

a sjm of Rs.933.10 crores (Rupees Nine Hundred and Thirty Three crores and Ten

Laldrs only) vtde Go tjts No. 276 pl (w1)D DaEd:09.11.2020 b rchabilitate u1e age

old bws Btrarani sub Basin project qotem under Frtension, Renoration and

Itbdernlsati:n of to$rer Bharrani sub Basin project g6Em. The entire scfrenre has

been splitred in to * Padcages. The sdrerne is tunded through ramil Nadu wahr

Resoures Qonsenathn and River Resbmuon Corponuon LH as a Depeiit Wo&

S.llo ftdoge tlo l{ame of Package Esffmah
Amount (in

Cmtce)
1 hd<age -I E)(Ertsion, Renoaton and

l4odsniation of Lower Bhalani Project
Main Canal Frcm Mile 0-G373 to 18-l-
375 ln Erode Dlsfrict

194.15

2 PackaSe - U E0ensbn, Renotatbn. and
ModemisaEon of Lower Bharani ProJect
Main Canal From Mile 18-1-375 b 3$
0-000 in Erode Distict

3 Package - III Extenslon, Renorrauon and
Modemisa6on of lower Bhawni Project
Main Canal From Mlle 39+000 b 63-
&560 ln Ercde Dlstrlct

198.25

4 Package - IV Exhndon, Renovation ard
ModemlsaUon of Lower Bhalanl project
Maln Canal From Mlle 63-G,560 b LZ+
2-560 ln Erode Dls[kt

189.55

t27.65
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(Rupees Nine Hundred and Thirty Three Core and Ten Lakhs OnV)

From the abore, b improve the present condition of the lGlinganyan

irigation channel, The Gorrernment of Tamir Nadu has accorded the AdminisEatirre

sanction for an amount of Rs"76.g0 crores to rehabilitate.iGllngarayan drannel

from mite 15-4.5-l9S to mile 56-58-328 in Erode Distuict.

REHABILITATION WORKS PROPOSED:

Construcffon of t rote€fion wall:

The Kafrqanyan channer was consbucted about 740 years ago. This cfrannd

is not a dedgned channel, hence ure bed and sides of channel are eroded and

tfrq are nd in their originar standards. Since, it is a @ntour channer, the reft

$de of tfie dnnner bund wtrich is now in deteriorated ondition, need to be

stengoenea against any brcadr, similarly the right side of the channel is need

to be potected against slrding of earth and arso from unauthorized disdrarge of
irdustriar effiuen* and domestic sewage. Hence it rs proposed to construct

PCC proEcUon wall in vulnerable portions of ttre left and rlght bank. The

protedion walr is proposed using M15 Design mix concrete with construction

ioints at werylrlnetres.

3No Padragc No Name of Package

Arncrnt (ln

5 PadGge -V Extgtsion, Renorragon and
ModemisaUon of Kalinganpn Channel
Irom -Milc 

t5-{.5.195 to 5C5.5.328 h
Erode Distid

6 Package -VI
L#.70E<tension, RenoaUon and

Modemlsauon of Thsdappallt orannel
and Arakkankottai canal in Kodiveri
Anicut $pEm in Erode Dis0lct

Total 933.10

!

l

I

l

76.80
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Malayampalapm Brandr canal ofrakng at mire 31-6 right hand side of fie

tGlingarayan drannel, which runs 4 mlle and inigates about 350 acres. It is

alse a onbur canal having canal bank at left side. Due to prqlanged use by tlre

nearby farmers and local inhabitants the canal tlnd is narrow and weak and

canal breadr occurs frequensy. Hence, it is proposed to construct protecti,on

wall on both sides and provide concrete lining to the Bed of channel of 60mm

trid< 1:2:4 @ncrete using 20mm and dorvngraded HBGS jelly for a lengtr of

1210m.

Reconstruction of sluices:

In He rcEldl fiom mlle 15-4.5-195 to 5G5.5-328, 726 t1lsof s.lulee arc used for

inigation. The all e.xisting sluics are constructed in brick or stone masonry.

Now, 659 duies are in deteriorated condition. Hence, it is proposed to

re@nfirct 659 sluices. In this reach 513 direct inigation sluices are in the left

side and 146 sluices for bailing stand are atthe right side.

In the year 2008{9, under NABARD Scteme to prevent the effiuent disdrarge

lefiing into dnnnel from dyeing units, hnneri6, industrial waste from various

plaes, a baby canal to carry the sewage has been constuucted along with tha!

,100 Nos of paddle type of steel shutters were also replaed. However, the steet**,-_

shutterc enounters and always functioning with mixUre of sewage and

inigation waEr which is partially polluted, At present the shutters were also in

partially damaged and deteriorated condition and the same has also been

proposed to provide V€roove M.s screw gearing sluice shutter anangenrent for

betbr manual operation.
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Under-fJrmsls

under tunnd allons the draln ftom dght slde cahiment b kft side of Ble

dpnnd and well belqw the bed of the canal. In u," r€adt ftorn mrb 1s-4.5-

195 b 56-5.$328, there are 47 nos of under tunnel whrdr required 25 nc
urder tunnel are ln r@nsilucdon and 22nos are required reflabllitauon. These

under hrnnels are pro@ uslng Rcc of M2s Grade box antvert with drple

vent of size 1.00m x 1.00m RCC box culvert

lhanndqdeEr

channd outlets drain the o<cess waEr from canal during the monsoon perlods

and dulng dle llood seag,ns. In fib rurch tfierc aru 6 N,o of oudets alallabb

b drain oJt orcess water from the drannel. The ouUets aprons are in

d*riorated condition so it is pmposed prwide @ncr@ skln unll on tfn

aprons.

Bridoes:

In tte readr from mile 154.5-195 b 56-5.5-32& there are 35 nc of brirlgies,

out of UEse 21 noa requires.remnsbniction and 11 Nos nd repair. The

farmers of kalingnpn drannel have no approadr b conrrey their agriculhrnl

ingrB and orlUyaEd goods b Ure outslde at time. Nso tlrese brHges are

neoecsary br Ute farmens b manage their lands during flood seasr. The

existing approadres of tiese brldges are single lane so it is proposed b
reconstuct sirgh hne brldges wlth approach dabs. The Mdges are designed

for IRC Oass AA loading.

Sbenthenino of Bund:

Since the Kallngarayan dnnnel was otcavated about 740 y"ars ago, the left

$de embankment - otm - Inspecton bac* of this dnnnel became vpry rcak
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Y
and eroded almd ln all the praes behreen hom mrh 15-4.5-195 to s&5.5-

328 due b prolon@ use by the nearby farmers and lGl hhabitanB u,ercDy

making the bund nanqw and weak. Arso t," embankment portqns rn the reft

dde hind was nerther consb,c*d as per the sbndard specifka'ons nor

rcf,abilitaEd in the recent past" The nature d the soil ln Ule l€ft slde bund of

thb dpnnd b sandy roam with cray. Hene it is proposed b stsengtnen the reft

dde dnnnel bank with conveyed eardr. The earth ls not a,/alhble near the

kalinganyan drannd br formation of embankment. Nor it has been propc€d

b brm the canal bank wih conveyed gravel.

Eerlfi uvofl

Since the quanhlm of earth required for the fonnation of canal bund b tste

required profile b not ayailable in the vkinity of the siE, it ls popced to borow tsle

earth frorn Ute hnds, ponds, tanks belonging b Government and Prlvate lands as

ure[. Earth is proped to be bonowed from the private lands as per the hst

appra\red by the mining authorlties. For whidt the cost of earth is adopted 6 per he

G.O.(D) No.107 Indusiles (MMC.2) Dept dt 06.07.2017 and seionorage durges has

abo been ado@ as per the G.O (Ms) no.183 Industries (t'tME.l) DeB dt

28.12.20L7. Neoessary @nvqyance charges from point of sourae of earth b the

point of exeq.rtbn have also been adopEd based on the cunent sdredule of raE

fo the year 2O2O-ZOZL, RaE for the i6m-Eartrr work ercawlron for the convqred

earth using madrinery has been adopted as per the serial number 6l and sdedule

item number 62 of sdredule of rates br the laear 202V2A21.

Shce the canal embankment prcflle to be formed should meet tle stablllty

crlteria along wlth mlnimum seepage condiHon, necessary provlslon has been made

for consolldaEon, @mplcdon, uslng powtr nollcr lrrcluding hlro chargas'

r
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Ihe profile of embankment br spoil bank and Jeep tack are proposed b be

brmed parthlf wtth the oonwyed earth wlthln the quantity of earth available in add

around the vidnity of dE or hom the nearest alallable eartr souroes.

AEId

The enainlng part of the bund Eoftle fur required secton for Jeep tnck and

spoil bank ls proposed uslng gravel ftom the nearest souroes for whktr the oost,

qnryne, consolldation by power roller lndudlng hke dnrges d are to be

canisJ out fullowing the standard specificaUon prescribed laid down in sdrdrle of

raEs 2020-2021.

cond€tc M15 (Deslon mlx)-2omm d/g

Componorts of rrarious inigation strucUres sudt as cut off wall, toe wall,

trirder wall, bed lining etc., are proposed in M15 oncrete rsing 20mm downgraded

nretal. Snce arcry point of execution along the canal sfretdt @ub rd

aornnpdaE stacking the raw materials viz @arse ard fine aggregEE, centenq

€tc,. It is proposed to preparc the concreE mix using transmixing from the

ertrdizd planL The lump sum ntes fur the oet of transmixer, qlnveyane

drargres are &optdl in this etimate using the quotation received frofn tlle rcpuEd
a

firms.

C,oncrete M15 grade - 40mm downgraded / 20mm downgraded

Various components such as transition wall, Retainlng wall, wing wall, retums

head wall are poposed in M15 concrete using 40mm downgraded ard 20mm

do,vngraded. Since anery polnt of orecution along the canal stretdl ould not

aOmmodaE stacting the raw materials viz coarse and fine aggregaE, @ment'

eE, it is proposed to prepare the conoete mix uslng tansmixlng ftom the

aenE?lized planL The lump sum parts for Ere ost of Eansmixer, conveyance
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durges are adopted in thrs estima* usrng the quotauon reehred ftom the rewed
firms.

Components sudr as wearing sat, deck slab, bed blocks, skin wall, dirt wall,

RCC baners fior qyphon, drainage culvert, aqueducts, brkrge, and rcad ohrcrt are

Eoposed in M20/M30/M35 using 20mm or 12mm coarse aggregate and data for tfie

aborc is anived.

Rehabilibtion worls

All the rehabilitation works proposed are based on the o<isting site conditrons

and to meet$e hyctraullc, durublllty crlterla rcqulrcment.

Afor omphtion of this rehabilitation proiect, the impacB of poilution on

wabr & Agriculure will be mitigaEd in the Kalingarayan channd sysftem, b€:ides

improvirg the srength a sbulity of the drannels and also enhancing uE furrctbnd

effic*:ncy of the abwe drannel in the rehabilitauon segments. The yieH of oops will

abo inoease.

LS. Provisions:

In addition to the above works, the following lump sum provisions are nnde in

thls estimate.

i. Provision for Shelter rooms for Monltoring and observation

during flood

ll. Prcvlslon for Afforcstathn

iii. Provision for Labour Welfare Fund @ 1%

iv. DocumentaUon charges for DPR preparation, Soil exploration'

NDT Testing of Stuctures and gauging wells

v. Provision for Advertisement charges.

vl. Provision for Prlce Adjusfinent for Cement, FueL $&el and

. t bour charges.
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vii. Provision for GST @ 1206

viil. Provision fior Documentation of flow details and hakages before

and after Project, fixing of flow measurement devrces and modet

sectjon etc

ix. provision for SupeMsion Charges for TNWRRC

x. provision for Environmental Impact Assesment Studies

xi. ProMsion for fixing of Furlong stones, fixing of dowell bars,

ouuet shutters, fixing boundry stones , fixing of Scheme Information

board and Hydnulic particulars board, Dewatering, Impro/ements to

Staff quarters and Scction office , photographic Charges, Gution

Boards. Shifting of Electrical poles, unforeseen items, ek,,

Xi. hvision for Petty Superuision charg€s, Crndilgencies and

unforeseen items.,

This rehabilitation project requires no statutory cleannces from any

authoriUes and inrofues no land acquisition.

InerponUng all the above aspects, the estimate is prepared based qn the

ornent sdredule of rdtes fur the year 2020-2L for Erode Disbict and the etimate

anpunt works out to Rs.7680,00 lakhs (Rupees Seven Thousand six hundred

and eigtfi Lakhs only). This expenditure will be chargeable under Head

.DEFOSIT.

on, {YlI.
Assistrnt Erccutivc Engine*, PlllDllY,i.

11.11'2oaa"

!., Boir.rtvr Ens*9.6)*oP.W.O.
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PUBLIC WORKS DEPARTMENT
WATER RESOURCES DEPARTMENT
OFFICE OF THE CHIEF ENGINEER,

COIMBATORE REGION, COIMBATORE

TECH NICAL SANCTI oN SLIP

Name 
of Work :

Ref

,,Extension, Renovation and Modernisation of Lower Bhavani Sub

Basin Project System'at an Estimated cost of Rs. 933.10 crores.

Package No Vl - "Exlension, Renovation and Modernisation of
Thadappalli Channel and Arakkankottai Canal in Kodiveri Anicut
System in Erode District".
'1. G.O (4D).No.66 PublicWorks (Wl) Department Dt 17'08.2020.

2. G.O (Ms).No. 276 Public Works Departmenl Dt 09.1 1.2020'

3. CMD, TNWRC &R RC, Chennai Lr.No.1 44 12020/TNWRC

RRC/CE/DI 10.11.2020

The Governmenl have issued orders for seeking loan assistance from NIDA

.,-,,ah TNWRC & RRC for the work of "Extension, Renovation and Modernisation of

Lo*r'r tn.rrn, Sub Basin Project System" at an total estimated cost of Rs. 933'10

.r"r s in G.o (4D).No.66 Public works (w1) Department Daled 17.08.2020'

TheGovernmenthavealsoaccordedSanctionfortheexecutionof

;T:in'l#"Jlli:Ts;$"x"fl ??11'ilJ:lH+"ffi ii#,ffi ::::,fl *i:i[]i
crores as in G.O (Ms).No. 276 public works Gpartment Dated 09.11.2020.

The Chairman Managing Director, TNWRC & RRC' Chennai has entrusted

the wo* to chief Engineer, coimhatore Region as a deposit work for further action vide

reference 3.

The Detailed Estimate has been prepared based on typicat drawings

ftffi by the Superintending Engineer based on the site conditions and to the

requirements.

The expenditure to be incurred for the above estimate is debitable from

NABARD (NlDn) iunJ tnrougtr Tamil Nadu Water Resources conseNation and Rivers

Restoration c"rp"r.tion Lir:,t"0 ,r a Deposit work 'Head of Account of 8443 civil

Depositworks -ciass - ilt (8443 - 0o - 108 - AJ - 80202)" IFHRMS - DP Code'

ge Vl is technically sanctioned for Rs' 146'70

il* cror"" and Seventy Lakhs only) and
The Detailed Estimate for Packa

Grores (Rupees One Hundred and Forty
registered as cER.No: t y cE/ cBEl2O2O-2,1.

"n*€al;#,i
r',(l
RD/ D,
batore - 01.Region, Coim o.,,Coimbatore

m*, %.),'c \#
/2,

(tl scanned with oKEN scanne
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EXTENslot't' 
RENovATtoN AND MoDERNtsATtoN oF

L9WER 
BHAVANI SUB BAstN pRoJEcT 

svSTEM.
ESTTMATE AMOUNT: RS. 933.10 cROREs

Report to accompany the Estimate for the work of ,,Extension,

Renovafion and Modernisation of Thadapalli. Channet and

Arakkankottai canal in Kodiveri Anicut System in Erode District,,.

Estimate Amount: 146.10 Crores

The Government have issued orders for seeking loan assistance

from NIDA through TNWRC & RRc for the work of "Extension, Renovation

and Modernisation of Lower Bhavani Sub Basin project system,, at an totar

estimated cost of Rs. 933. 10 crores as in G.o (4D).No.66 pubric works

(w1) Department Dated 17.08.2020.

The Government have arso accorded sanction for the execution of
"Extension, Renovation and Modernisation of rhadapari channer and
Arakkankottai canal in Kodiveri Anicut System in Erode District,, at an
total esrimated cost of Rs. 146.70 crores as in G.o M.s No 276 pubric

Works (Wl) Dept Dated 09.11.2020

The Chairman and tVlanagaing Director, TNWRC & RRC, Chennai
has entrusted the work to the Chief Engineer, Coimbatore Region,

limbatore as a Deposit work for further action as per Government orders
videletter no.144lO2offNWRC & RRC/CE dated 10.1 1.2020.

l'agc I I

( z,t
fll Scanned with OKEN Scanne
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5. No
Package No

Package
Modernisat
Project Mai
0-373 to
District

ion of Lower Bha
n Canal From Mile 0-
18-1-375 in Erode

Extension, Renovation and
vani

Nam eofPackage Estimate
Amount (in

194,15
Crores

1

-ilPackage
Modernisation of Lower Bhavani
Project Main Canal From Mile
18-1-375 to 39-0-000 In Erode
District

Extension, Renovation and2 127.65

Package - ilt\,
Modernisation of Lower Bhavani
Project Main Canal From Mile
39-0-000 to 63-0-560 in Erode
District

Extension, Renovation and 198.25

4 Package - lV Extension, Renovation and
Modernisation of Lower Bhavani
Project Main Canal From Mile
63-0-560 to 124-2-560 in
Erode,Tiruppur and Karur
Districts.

189.55

5 Package - V 76.80

ackage - VlP Extension, Renovation and
Modernisation of Thadappalli
Channel and Arakkankottai
canal in Kodiveri Anicut System
in Erode District.

146.70

Total
(Rupees N ine Hundred and Thirty Three Crores and Ten Lakhs

Onty)

agL' 2

{ztE-

The entire Project has been spritted in to six packages as berow,

Extension, Renovation and
Modernisation of Kalingarayan
Channel From Mile 15-4.5-1 95
to 56-5.5-328 in Erode District

6

933 10

fE:, scanned with OKEN scanne
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In this order Package - Vl - Rs.146,70 crores has been allotted to

Extension, 
Renovation and Modernisation of Thadapalli channel and

Arakkankottai 
canal In Kodiveri Anicut system. The Kodiveri system was

taken up for execution & lrrigation supplies were allowed from lhe jTth

centuU.

Kodiveri Anicut SYstem.

The Kodiveri Anicut rrrigation system comes under Bhavani sub

Basin of cauvery basin in Gobichettipalayam Taluk of Erode District. This

system has an anicut built across the river Bhavani in Kodiveri village with

two head regulators for Arakkankottai and rhadapaili channers. This

system has been in existence from 17th century. An extent of gg17 (24504

Acres) Hectares of land is irrigated under these two channels.

Thadapalli Channet

The rhadapaili channer takes off at the right side of Kodiveri anicut.
This channel runs 77.43KM and confruence in Anathasagaram tankrhis
channel is a very old earthern contour channel and naturally due to
prolonged years of its service, the component of the channer has become
oeteriorated' The bed width of channer is not uniform. The maximum
carrYing capacity of this channel is 750 cusecs. This channel has two
branch 

channels. The Ayacut under this channel is 7144.4g Ha. The

Ot
l^}: Srannpd with OKFN Scanne
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Thadapalli Channel system has 449 no, of sluices in the a in-Channel-and*

105 no' of sluices in branch Channel,

cusecs. This canar has two branch canars . The Ayacut under this canar

is2772.16 Ha. The Arakkankottai canar system has 207 no of sruices in

the main canal and 73 no. of sluices in branch canal .

lrrigation Period

lrrigation period forthe above two channels is 10 months (April 15th to

February lsthy for 2 Wet Crops.

Cropping Pattern of Kodiveri Anicut System

Paddy is the major crop cultivated in the ayacut which accounts for
nearly60% of the command area, sugarcane banana and rurmeric arong
with coconut are cultivated in the remaining part of the ayacut.

Eailier the entire ayacut, had paddy as the major crop but due to the
water scarcity the ryots have changed the cropping pattern. The farmers

Pagc | 4
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ArakkanKottai 
Canal

The Arakkankottai canar takes off at the Left side of Kodiveri anicut.

This main canal runs for a length 32.63KM. Thls canal is a very old

earthem contour canal and naturaily due to proronged years of its service,

the component of the canar have become deteriorated. The bed width of

canar is not uniform. The maximum carrying capacity of this canar is 37g
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channeb is not uniform. The averag e bed fall of channels is 1in 6000.

salienl lsalurss of the Kodiveri Anicut ").r",
Kodiveri Anicut.

Page | 5

ffz)
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R iver Bhavani
Basin Cauvery
earest TownN Gobichettipalayam

District

staded to cultivate cash crops such as sugar cane, banana and turmeric

due to lhe water scaring which was due lo the deficiencies in the system.

There has been no major restoration / repatriation work in this

Channel system hence the Channel has started deloriating With the abrupt

change in the present climatology due to global warming and others

geographic factors, the farmers find huge difficulties in doing agriculture.

Afler detailed walk through survey and analyzing lhe rehabilitation

requirements at field meeting with the end users it has been decided to

take up the rehabilitation works.

Hydraulic Particulars of Kodiveri Anicut system

This system has an anicui built across the river Bhavani in Kodiveri

village with two head regulators for Arakkankottai canal and rhadapalli

channel. This system has been in existence from llnCentury. An extent of

9917 124504 Acres) Hectares of land is irrigated under these two channels.

This channels is very old earthen contour channels. The bed width of

Erode
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17 th Centuryction PeriodCons tru

Not knownCost

An icut
Heavey Boulders

TYPeot Anicut

2.40mm heightMax imu

151mof AnicutLeng th

Spil lwaY

Falling ShutterNoof
+220.13 m

Crest

3456.51 cumecsapacitYDisc harge c

River Sluices
1 Nos. 1.83x1.22mVents

+ 216.50 m

9.92 cumecsDischarge

Arakkankottaicanal slu ices

5 Nos. 1.57 x 1.73mVents

+ 218.46 m

10.73 cumecsDischarge

2772.16 HaAyacut

Channel sluices ThadaPal ti

77.28 kmLength

6 Nos. 1.52 x 1.83 mVents

+ 218.31msiil

20.81 cumecsDischarge

Ayacut 7144.48 Ha

Page | 6

CEI Scanned with OKEN Scanne

39 Nos. 3.66 x 0.79m

sill

36.80 kmLength

siil
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Sl.No. Name of the
Com po nent

Total Number

'l Bridges

2 Aqueducts

2 outlet 21

4 Undertunnels 8

Regulators

Channel syphons

7 Bed Dam 7

Total 62

The total number of bridges and other cross drainage works in the

Nakkankottai 
main canal are given beiow

The total number of bridges and other cross drainage works in the

Thadapalli Channel main Channel are given below

The Arakkankottai canal system has 207 no of sluicescanal

Total

Distri

tn the main
and 73 no. of sluices in branch canal The canal having 3 branchesextend of ayacut is 2772.16 ha in Gobi and Anthiyur Taluk of Erode

Page | 7

Sl.No. Name of the
Compo nent Total Number

I Bridges

2 Aqueducts 6

Regulators 2

4 Bed regulator 4

Under Tunnel 6

6 outlet tb
7 Culvert 3

8 Drop J

Total 79

ct.

fL: .Scanned with OKFN Scanne
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Arakkankottai 
Canat

20
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off taking
Chainage

in Km

Length in
Km

Reg ionName of
branches.

5

No

Parant
Channel

Arakkankottai

main canal

10.69 Coimbatoreu dhurVanip

branch channel
1

Vanipurlhur

branch

channel

5.37 6.43 Coimbatore

branch exlention

channel

udhurVaniP

Arakkankottai

main canal

27,62 9.39 CoimbatorePerumugai Athani

branch channel
3

ThadaPalli Channel

- TilIhadaprfi 6i;iannet system has 448 nos of sluices in the main

Channel and 179nos. of sluices in branch Channel. The channel having 5

branches. Total extend of ayacut is 7144.78 ha in Gobi Taluk, Anthiyur

Taluk and Bhavani Taluk of Erode District. r

3

Thadapalli
Main Channel

Page I I

Length in
Km

S

No
Name of branches.

Parant
Channel

off
taking

Chainag
einKm

9.16Singiam branch
channel

31.85

29.46 3.30Side branch channel Thadapalli
Main Channel

Coimbatore't5.7936.00Kugalur branch
channel

Thadapalli
Main Channel

4.50 Coimbatore15.68ugalur experinnental
branch channel

r- Kugalur
branch

Channel
Coimbatore2.1051.48Amma a apa bm nla hLv

cha nn e

L,-r
(tl Scanned with oKEN Scanne

6.45

4.

5.

Region

CoimbatoreThadapalli
Main Channel

Coimbatore
E
l'l
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present status of Kodiveri Anicut System

In lhe Arakkankottai & Thadappalli main channels of total length i.e.,

fi.Zgkn, There are 207 direct lrrigation sluices in Arakkan kottai & 448

sruices are in Thadappalli channer provided for providing rrrigation facirities.

The carrying capacity of the Arakkankottai main canar at the head reach as

designed is 379 cusecs' & Thadapari is 73'cusecs. At the time of

excavation of this channer, on the reft side, jeep track was formed. rn the

Arakkankottai Main canar, a good length is on embankments. During

execution, considering the economy in cost and due to non_availability of
earth suitabre earth in the nearby areas, the canar bund was formed mosily
using the available earth from the command area itself. Due to the usage
of porous nature of soir in the embankment reaches, actuar seepage ross of
the earthen canar is higher than even the designed ross of 35 percent of
discharge carried.

since the Arakkankottai & Thadappari main channer runs mosry
through the fu' embankment or partiar embankment and is in operation for
rnore than 200 years, it is noticed that the channer has lost its originar
standards and the bunds have become leaky, with the result, the
transrnission 

loss has become heavy. Most of the cross masonry structures
are rl5s found to be weak and reaking in various praces. These channersections 

have also got reduced and lost their carrying capacity due to rong

Page | 9
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se*ice, Hence the channel is not able to cater to the needs of the ayacut

sarisfactorily, 
As a matter of fact, the full suppty depth could not be

maintained 
in most reaches. Hence all the tail ends of the main Channet,

distributaries, 
branches and sub branches are receiving inadequate supply.

Sometimes they get less than 50 % of the supply, Due to the present

condition of the channel, the demand of the farmers courd not be met

especially during the transplantation period.

The inner slopes of the Channel bund in the embankment reaches

arefully'covered with scrub jungle which obstructs free flow of water in the

Channel. Similarly outer side slope is also covered with scrub jungle

growth, with the result, formation of cavities and rat holes in the bund could

not be identified. Because of this, breaches occur in the main Channel now

and then. Further the jungle groMh affects the free movement of the

inspection vehicles over the bund. Breach closing is also hampered.

Rain water gullies have been formed in many places and this reduces

the top width of the bund. The height of the bund has also been reduced

considerably due to the frequent movement of vehicles carrying agricultural

products over the bund.

Hence the embankment portions are weak and have lost their

standards. Rain water chutes in the outer slope of the embankment are

Page I I0
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completely 
damaged. The inner slope of the Channel has also lost its

original standa16'

REHABILITATION 
WORKS

Construction of Protection wall

The Arakkankottai channel and Thadapalli channel was constructed

about 750 years ago. This channel is not a designed channel, hence the

bed and side of channer are eroded and they are not in their original

standards. Hence it is proposed to construct pCC protection wall 
"t 

l"fl,..

sides of rhadapalli channer and as of Arakkankottai channer and on both

sides for a particular po(ion using M15 Design mix concrete using 40mm

downgraded HBGS je'y stones and it is proposed to add prastcizers.

Necessary Bitumen

construction joints at

weep holes by placin

intervals:. por,{in
Direct Sluices

felt, water

every 30 me

g 63 mm dia

stopper is proposed for placing in

ters spacing. lt is proposed to provide

P^VC pipes with a spacing of 20 meterso'b yO.{ OLC Wil^^g}-

As 70 nos of sruices is to be reconstructed in the Rehabiritation of
sluices of Arakkankottai channer in Gobi raruk of Erode District in the year
2020'21, it is proposed. For.l 0 nos of sluices out of 207 nos in main
channel 

which are in damaged condition and is to be newly constructed to
reducerossorwater. 

po*\n &t" FL{ T0&18^ cLcl-,_

lE
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The Thadapalli Channel system has 44g no. of sluices in the main

channel 
and 105 no. of sluices in branch Channel. The channels are very

oh earthern channel. The bed and sides are pores in nature. Hence,

seepage is more all along the Channel. Due to this, the assured water

supply could not be realized up to tail end. Because of this, it is very diffieult

to the water regulation works'

The Thadapalli channel there are ss3 direct sluices out of these, 493

are in good condition, 60 are fully damaged and need reconstruction. ln 60

direct sluices, the head walls, wing walls, transition walls, apron, and

shutters are in damaged condition and need reconstiuction.

Bridges

The Bridge at the lnlet portion of the Perumugai Athani branch

channel of Arakkankottai canal which exists near the Perumugai village is

in damaged condition. The existing cause way is to be dismantled and the

bridge is to reconstruction as er highwa standard.

In Thadapalli tVlain Channel out of 39 bridges, 3 bridges were

reconshucted and ten bridges have been renovated then and there. From

mile 1/1 to 48/0 the existing 3 bridges are dilapidated condition and

requires immediate repair for its effective usage. Hence it is proposed to be

reconstruction 
o, S nriog"" as per Highways standard.

L--
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Aqueducts

The Aqueduct at mile 6_.1-330 of Arakkankottai canal is damaged and

there is a heavy leakage of water in the side rransition wars of aqueduct.

The Upstream and downstream srde wars of aqueduct which are of ancient

bricks has to be dismanfled and rehabilitation, After Rehabilitaiton works,
the carrying capacity of the channer wi' be increases. Hence rehabiritation

works are proposed for the aqueduct at mile 6_1_330.

The channer syphon at mire 'r'3413 0f Arakkankottai canar is in
damaged condition The barrer position are heaviry damaged and the
water oozes out from the top of barrel. The carrying capacity of the
channel is reduced and the water reaching the tailend is abrupted. The
banel portion of the channel is to be reconstructed for the free flow of water
till thelailend' simirarry the channer syphon at mire 2-1-s4oof perumugai
Athani branch channel, the barrel portion is to be reconstructed.
Under Tunnels

In the Perumugai Athani branch channer of the Arakkankottai canar7 nos un6sr tunner exists in which one requires reconstruction which is
ProPosed in this estimate.

In Thaoapalli 
channel, there are 6 nos Under Tunnels

main channel. 
Though all the Under ,r"r"o ,*r,n."t-*In;

all along the

well, 1 no of

l'age I I 3
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sluices

Arakkankottai canal off takes from the left side of the Kodiveri Anicut

system and Thadapalli channel off takes from the Right side of the Kodiveri

Anicut system.

Arakkankottai canal have five vents in size 5'2"x5'8" and Thadapalli

channel have six vents in size 5'x5'6". Each vent will be operated from

operating platform using screw gearing shutter manually which was

conkucled during 17h Century. Gear box has to be changed using the

mobile u7s16;ng machine and 5Hp motor for Automatic operation of shutters

are provided in this estimate. Futher for keeping the Panel board, Panel

room is necessary to be provided. The operating platform has to be

covered completely by G.l.sheets.

Page J 14
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Under Tunnel require repairs in the roof, parapet walls and Channel slope

masonry 
for which improvements are proposed,

KodiveriAnicut

The Kodiveri Anicut falling shutters and structures is in damaged

condition. Hence, the 39 nos of falling shutter is to be replaced. Body wall

of Anicut was formed in available rocks, and the rocks are dislocated.

Hence, necessary skin concrete, coping concrete and Apron concrete is

provided in this estimate'

Modernisation of Arakkankoftai Canal and Thadapalli channel Head
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Bathing 
Ghat

Farrners and Public are represent, to construct Bathing ghat

arrangement 
in Thadapalli channel and Arakkankottai canal. Hence

1snos bathing ghat in Thadapalli channels 5 nos in Arakkankottai

canal provided in this estimate. Safety purpose, Gl-B class pipe of

50mm dia handrails are provided for preventing the slippage of public

in to the channel'

Earth work

Since the quantum of earth required for the formation of canal bund

to the required profile is not available in the vicinity of the site, it is

proposed to borrow the earth from the lands, ponds, tanks belonging to

Government source.

Earth is proposed to be borrowed from the private lands as per the

list approved by the mining authorities. For which the cost of earth is

adopted as per the G.O.(D) No.107 lndustries (tVlMC.2) Dept dt 06.07.2A17

no.'183 lndustries (MME.1) Dept dt 28.12.2017.
..\..=-Ja
Necessary conveyance charges from point of source of earth to the

point of execution has?Go-tJeen aaopted uased on the current schedule of

rates for the year ZO2O_2O21.

-\- (tr Scennecl with OKEN Scanne
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as per,n" C.o tr.l
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Rde lor the item-Earth work excavation for the conveyed earth using

machinery 
has been adopted as per the serial number 61 and schedule

item number 62 of schedule of rates for the year Zozo-2ozl .

since the canal embankment profile to be formed should meet the

stabilily criteria along with minimum seepage condition, necessary

provision has been made for consolidation, compaction, using power roller

including hire charges'

The profile of embankment for spoir bank and jeep track are proposed

to be formed partially with the conveyed earth within the quantity of earth

available in and around the vicinity of site or from the nearest available

earth sources.

Ready mix Concrete M15 (Design mix)-2Omm downgraded

Components of various irrigation structures such as cut off wall, toe

wall, binder wall, bed lining etc., are proposed in M15 concrete using 20mm

downgraded metal. Since every point of execution along the canal stretch

could not accommodate stacking the raw materials viz coarse and fine

aggregab, cement, etc... it is proposed to prepare the concrete mix using

transmixing from the centralized plant. The lump sum rates for the cost of

transmixer, conveyance charges are adopted in this estimate using the

quotation received from the reputed firms.

Pa-qe | | 6
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Ready mix Concrete M15 grade

downgraded

40mm downgraded t 20mm

Various components such as transition wail, Retaining war, wing war,

returns head wall are proposed in M1s concrete using 40mm downgraded

and 20mm downgraded. Since every point of execution along the canal

stretch could not accommodate stacking the raw materials viz coarse and

fine aggregate, cement, etc., it is proposed to prepare the concrete mix

using transmixing from the centralized plant. The lump sum parts for the

cost of transmixer, conveyance charges are adopted in this estimate using

the quotation received from the reputed firms.

Concrete M20 - M35 grade

Components such as wearing coat, deck slab, bed blocks, skin wall,

dirt wall, RCC barrels for syphon, drainage culvert, aqueducts, bridge, and

road culvert are proposed in M20lM3OlM35 using 20mm or 12mm coarse

aggregate and data for the above is arrived.

Reconstruction work

Quantity arrived for all the reconstruction works for various cross

masonry stluctures such as aqueducts, syphons, regulators, drainage

' culverts, bridges, drops, sluice etc retaining wall, transition wall are based

only on the tentative drawings endorsed by Superintending engineers,

Design Circle.

Page I 17
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Provislon for Labour welfare Fund@1o/o. of civil work + GST

Provision for Advertisement charges.

Provision for Price Adjustment al2% of civil work + GST.

Provision for documentation of flow details and Seepage before and

after project.

Provision for fixing of dowell bars , fixing of Furlong stones, fixing

boundry stones , widening of existing bridges, coffer dam

arrangements, Purchase of VHF, fixing of Scheme lnformation board,

Photographic Charges, dewatering, Outlet shutter, Unforeseen items,

Grouting to damaged structures etc.

Provision for PS charges, Contingencies & Unforeseen items.

Provision for Supervision charges for Tamilnadu water resources
co[servation and River Restoration Corporation Ltd TNWRRC.

(
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Rehabilitation 
works

All the rehabilitation works proposed are based on the existing site

conditions 
and to meet the hydraulic, durability criteria requirement.

L.S Provlslons

ln addition to the above works, the following lump sum provisions

are made in this estimate.

. provision for Shelter rooms for Monitoring and observation during

flood, flood stock materials room and renovation of existing ryots

meeting building at Gobi.

' Provision for Afforestation.

l'a,re I lS
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, provision for Environmental impact Assessment studies.

. provision for Electrical work & Generator.

. provision for credit to old materiars for fa[ing shutters and ord stones.

The estimate has been prepared based on the current year schedure

of rates 2020'2021, prevailing market rates and the estimate amount works

out to Rs.146.70 crores' (Rupees one hundred and forty sii crores and

seventY lakhs onlY).
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HON' BLTI NATIONAL GREEN

TRIBUNAIL SOUTHERN ZONE BENCH,

CHENNAI

ORIGINAL APPLICATION NO.6t of 2022

Mugasi Anumanpalli Village Panchayat & Others

........ Applicant

Versus

Union of India and Others

...........Respondent(s)

Affidavit filed on behalf of

MoEF&CC. Chennai.

M/s. R.Thirunavukarasu

Counsel tbr Respondent
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